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JL'HE BUDGET (GENERAL), 1959-60— 
continued 

SHRI MAHESWAR NA±K (Orissa): Mr. 
Chairman, Sir, last Wednesday 1 was vrying 
to show how the excise levies proposed in the 
Budget were necessitated more as a measure 
of plugging the loopholes than as an 
additional measure of taxation. I shall coniine 
my remarks to only three items in support of 
my contention. 

Sir, coming to khandsari, in certain 
quarters tms proposal has been criticised as an 
inroad, on the sphere of coitage industries. 
Sir, as far as 1 can see, tile present proposal 
makes no pretension to bring under its 
purview the khandsari industry as a coctage 
or rural enterprise, which employs no 
mechanical power and only occasional hired 
labour. Khandsari produced by rural industry 
is kept exempt from duty. It is the khandsari 
produced only with the aid of mechanical 
power that is now liable to the new impost. 

Sir, it is significant to note that khandsari, 
as immune from duty, is now selling at an 
average price v/hich is- not far below the 
average price of crystal sugar selling at Rs. 
38-12 per maund. The excessive price thus 
charged has no justification ay itself, and it is 
but fair that a part of this excess profit comes 
to the public exchequer. Let us not allow 
unbridled expansion of khandsari industry 
which under artificial conditions thus created, 
would increase the cost of production of 
crystal sugar, ultimately adversely affecting 
the economics of the organised industry. 

Sir, in support of my contention I would 
like to cite two mora examples of the new 
proposals. First I would like to take up 
cigarettes. Cigarette production in the country 
has long been on the increase. Yet the 
revenue earnings therefrom have been decli-
ing like anything. This decline is not in 
proportion to the increase of cigarette 
production as well as consumption.    This 
emphasises the fact    that 

there has been a shift of production from 
costlier cigarettes to cigarettes of lower grade. 

This shift, I think, is mainly due to the 
lesser burden of duty on the lower categories 
of cigarettes. Sir, in the present proposal 
statutory rates of duty on the costlier 
cigarettes are sought to be restored and duty 
only in respect of other categories of ciga-
rettes is sought to be enhanced. I wish, 
however, that tobacco for manufacture of 
Bidis were left outside the scope of enhanced 
excise duty as everyone of us knows that Bidi, 
perhaps, is one of the rarest luxuries of our 
working class people. 

Coming to art silk, on which duty is sought 
to be enhanced from 6 pies per yard to 6 naya 
paise per yard, it is by no stretch of 
imagination anything other than a luxury 
article. If the ruling prices of art silk are any 
indication,  the industrialists   .   .   . 

MR. CHAIRMAN: You have just three 
minutes more. 

SHRI MAHESWAR NAIK: is it only three 
minutes? 

MR. CHA:RMAN: Yes. You took seven 
minutes the other day. 

SHRI MAHESWAR NAIK: You will find 
them indulging in excessive profits both in 
yarn as well as fabric. As such, the 
enhancement of the rate of duty on this 
commodity is presumably not only to mop up 
this excess profit that the industrialists are 
making, but also to arrest the unhealthy 
competition with pure silk. 

The Tariff Commission has observed that 
the exemption of duty in the present form in 
respect of the first nine looms has induced 
fragmentation of the looms. 

Sir, to be faced with a heavy deficit budget 
is not a pleasant thing. While trying to 
balance the budgetary proposals, the Finance 
Minister's task can be appreciated all the time 
in a 
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proper perspective if we take into account the 
very fact that only one-fourth part of the 
revenue deficit, which is to the tune of Rs. 
81*67 crores, is sought to be covered by 
means of additional taxation. 

Sir, before I conclude I would make a brief 
reference to one or two aspects of our country's 
economy as brought about by our annual 
budgetary proposals. The ever-rising cost of 
living [ for the working classes and the general 
mass of the people, which is causing real 
anxiety, cannot be a very fair thing. The cost of 
living index on all items had gone up from 105 
in 1956 to as high as 122-123 in 1958. Please 
bear in mind that it was 96 in 1955. Of course, 
a slight decline is reported of late. But the real 
distress of the people can hardly be measured in 
mere index figures. 

Sir,  in   the  developing  economy  of the   
country,   we  have  got—as     was often 
emphasised by our Prime Minister and the 
Finance Minister—to face certain  amount  of     
austerity  and to make a certain amount of    
sacrifice. But let us not carry out the policy of 
austerity too far and make the very existence of 
the common man intolerable.    Now that the 
Third Plan formulation  is  afoot,  let  us  plan  
for  a really higher standard of life attainable 
by our common masses    within a  reasonably   
short  period  of     time. Sir, here I would just 
now stress upon the  question  of  public     
expenditure. It is a great credit that attempts 
have been made in right earnest to    bring 
about appreciable economy.    Substantial  
economy  in  defence  expenditure is  an  
instance  to  the  point.    But,  I hope  in   this  
particular     sphere,   the practice of economy 
will not be carried to a point where it would 
ultimately cripple the very security of our 
country.    Colossal wastage in public spend-
ing,  more  particularly  in  the  implementation 
of the Plan    projects,    has been  too   much  
in  evidence.     Sir,  if the channels of leakage 
could be effectively plugged, the necessity of 
additional taxation could easily be avoided.      
After all,  it is not the size of 

spendings but the achievement of the objectives 
that is the real test of the success  of our  fiscal   
olicies.Sir,  I have done. 

DR. H. N. KUNZRU (Uttar Pradesh): Mr. 
Chairman, Sir, when the Second Five Year 
Plan was prepared it was estimated that about 
Rs. 1,100 crores of foreign exchange would be 
required to carry it out. Last year we were told 
in connection with the reappraisal of the Plan 
that we would need about Rs. 1,700 crores for 
an investment expenditure of about Rs. 3,800 
crores. I pointed out then that this estimate was 
not correct and that our need for foreign 
exchange resources amounted not to Rs. 1,700 
crores but to about Rs. 2,000 crores. I now find 
that the total foreign assistance, or our nee"d 
for the public and the private sectors is likely 
to amount to about Rs. 2,250 crores. I assume, 
Sir, that the further lid of about Rs. 300 crores 
that we expect, will be received by us during 
the next two years. 

Now, all this total, I think, is made up of a 
number of items, the most important of which 
are the aid authorised for the purchase of 
agricultural comm ditieSj viz. food, the aid 
authorised for other purposes, the aid expected 
during the next two years, the amount drawn 
from the sterling balances and the amount that 
we have received from the International 
Monetary Fund and from the U.K. under the 
Pension Settlement scheme and commercial 
credits of about Rs. 100 crores which were 
meant equally for the public sector and the 
private sector. 

Now, Sir, the total investment expenditure 
in the public and private sectors was estimated 
to be about Rs. 6,200 crores. Now I have tried 
to find out how much external resources 
would be needed in the public sector and how 
much for the private sector and for other 
purposes. So, we know that in accordance with 
the Appraisal and Prospects of the Plan, the 
private sector whose needs in respect of 
foreign   exchange   were   estimated   at 
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[Dr.  H. N. Kunzru.] Rs. 320 crores when the    
Plan    was drawn up would need about Rs.    
440 crores on account of the rise in prices, etc.    
Well, I assume that the private sector needs 
about Rs. 450 crorej. Then, Sir,  there are  other 
small industries which would need some help.   
I shall, therefore, make an allowance of about 
Rs. 500 crores for the private    sector and for 
the needs of the other industries,  to  which  I 
have just referred. Then, I understand that some 
of the foreign aid that we shall get will be spent 
or that some of the foreign resources  that  we  
shall  have at     our disposal by the end of the 
Plan-period* will be used for    non-
developmental purposes.   I do not know how 
far this information is correct but I have been 
told  that   the  expenditure   on     isuch 
purposes on   non-developmental   projects may 
be between    Rs.  150    and Rs.  200     crores.    
Sir,  if  it is  so,  it means that about Rs. 650 
crores must be deducted from the total of Rs. 
2,250 crores in order to have a broad idea of the 
foreign exchange required for the public sector.   
Sir, we find that for an investment expenditure 
of Rs. 3,800 crores, we shall require Rs. 1,600 
crores of external  assistance.    That     comes 
very   nearly   to   between   45 and 50 per    
cent    of    the    total    investment expenditure.      
Then,    we    have    to take       account    of    
the    fact    that about Rs. 1,200 crores of the 
expenditure would be met by means of deficit 
financing.    This shows that for a Plan     
requiring an     investment     of Rs.  3,800  
crores,  we had really only about Rs. 1,000 
crores and for the rest we depended either on 
external assistance  or  on  deficit financing,  
that is on the existence of such circumstances 
as  would  enable the  Government  to resort to 
deficit financing of this extent without raising 
prices appreciably. 

Sir, the figures that I have given may be 
regarded as fairly reliable figures only if we 
have not got to import more food than 
estimated at the present time. I understand that 
we expect that as against Rs. 240 crores 
provided for the purchase and for importing 
food by the Planning Commission, we shall 
have to    spend   I 

about Rs. 360 crores, but if we have to import 
more food than is estimated now, obviously 
the total foreign aid that we shall need will be 
greater than Rs. 2,250 crores. I do not know 
Sir, apart from the speeches that are made by 
the Food Minister and by the Prime Minister, 
what is being done at the present time to 
tackle the food problem. 

SHRI    BHUPESH    GUPTA     (West 
Bengal):  More speeches. 

DR. H. N. KUNZRU: I should therefore, as 
the Food Minister is here, take the liberty of 
requesting him to tell us before the debate ends 
what specific measures have been taken to 
increase production of food and the other 
agricultural commodities that we need, 
particularly food, during the currency of the 
present Plan. Well, this is a serious matter and 
all our plans have been upset for several 
reasons, one of the most important of which is 
the deficiency of food. A special responsibility 
rests in this connection on the entire 
Government. But I think the responsibility of 
the Food Minister, whj is in immediate charge 
of this matter is particularly heavy. He has to 
convince us that he is alive to the seriousness 
of the situation and that he has the necessary 
resourcefulness and the driving power to carry 
through a plan for the production of more 
food, which will be commensurate to our 
present needs. 

Well, Sir, there are other reasons too. For 
instance, why should there be a difference 
between our original estimate of the external 
resources that we would need and our need for 
them at the present time? I venture to think 
that what has happened so far, and what is 
happening now, shows the need for preparing 
our plans more carefully in future. I am not 
concerned with the size of the Plan. You may 
call it big or small as you like but at the time 
of the preparation of the Plan, the planners 
have no right to assume that all the favourable 
circumstances will exist throughout the Plan-
period. In other words, it should not be 
assumed that everything 
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will happen in such a way as to further the 
carrying out of the Plan. It should reasonably 
be assumed that something or other will 
happen to upset the calculations of the 
planners and they should allow for them at the 
time of the preparation of the Plan. Again, Sir, 
in an estimate of this kind, in making a plan 
for the development of the country, it should 
also be borne in mind that if certain 
circumstances deteriorate, there is a danger—
a serious danger, if deficit financing on a large 
scale is resorted to—creating disturbance in 
the economy, particularly in the economy of 
those who are poor. At the present time we 
find that prices of food-grains have gone up. It 
is claimed that a few months ago the prices 
began to come down, but they began to go up 
again and now it is claimed again that the 
prices are coming down. This is no wonder. 
Rabi harvest will soon be gathered and prices 
are coming down now. It is what ought to be 
expected at this time of the year. But what we 
have to see is whether our policy is such as to 
give a reasonable assurance that the prices of 
the necessaries of life will not increase so 
much as to press heavily on the poorer 
sections of the population. 

I shall now come to the estimate made by 
the Planning Commission last year of the 
resources that would be available for carrying 
out the Plan. We learn from the Appraisal and 
Prospects of the Plan that the total resources 
available would be about Rs. 4260 crores and 
that it would be possible to incur an 
investment expenditure of about Rs. 4500 
crores provided Rs. 240 crores more were 
provided in accordance with the suggestions 
made by the Planning Commission. The 
Commission suggested that about Rs. 100 
crores should be raised by additional taxation, 
that economies in expenditure, that is the non-
plan expenditure and the collection of arrears 
should provide about Rs. 80 crores and that 
the collections from loans and small savings 
should be stepped up by Rs. 60 crores. New 
taxation measures have been brought forward 
by  the Finance Minister in 

order to carry out this limited Plan which will 
cost Rs. 4500 crores. When the Commission 
told us how the additional sum of Rs. 240 
crores was to be raised, it proposed that by 
additional taxation about Rs. 40 crores should 
be raised by the centre and the remaining Rs. 
60 crores by the States. I should like to know 
whether the States have agreed to raise this 
sum by imposing new taxes. As the Centre is 
imposing fresh taxation, we should like to 
know what the purpose of this taxation is. Is it 
only to fulfil the obligations of the Centre or is 
it in pursuance of an understanding with the 
States that the suggestions made by the 
Planning Commission should be fully carried 
out? Again, I should like to know, to what 
extent economies in non-plan expenditure 
have been effected and how far more 
readiness has been shown in the collection of 
arrears of taxation or better arrangements have 
been made for the collection of arrears of 
taxation. Even if we impose the taxation to the 
extent of Rs. 100 crores but if the other 
resources are not available, we shall not be 
able to carry out even the Plan of the modified 
size. I shall like also to know whether we 
expect the yield that we shall be able to raise 
this year from loans and small savings, to be 
Rs. 60 crores as suggested by the 
Commission? This year the Finance Minister 
has come forward With proposals for raising 
about Rs. 26 crores. Of this Rs. 23 35 crores 
will be the share of the Centre. Some portion 
of the remainder will be in lieu of sales tax. 
What the exact share will be I don't know but 
it cannot be less than about Rs. 2 1|4 crores. 

Now I should here like to make an enquiry 
with regard to the revised estimates of 
revenue for the year 1958-59 and the 
estimates of 1959-60. We have been told that 
the customs revenue in the current year has 
gone down by about Rs. 35 crores. Now I find 
that the total quantity of goods imported has 
not declined and so far as I can see, is not 
likely to decline much as compared with 
preceding estimates. There is no doubt that 
more stringent regulations have been 
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imports, but are the restrictions on imports of 
such a character as to reduce our revenue by 
about Rs. 35 crores? I know that it is the high-
rated goods the import of which into the 
country has been specially restricted and it is 
quite possible that the reduction of even a 
small quantity of goods which have to pay 
customs duties at a very high rate will suffice 
to bring about this reduction of Rs. 35 crores 
but I would like to have a little more definite 
information about it than has been given to us 
so far. What are the items principally on 
account of which this shortage in customs 
revenue has taken place and what was the rate 
of customs duties imposed on them? It is only 
then that we can feel sure that the estimates 
that have been placed before us are in accord-
ance with actual facts and do not tend to be an 
under-estimate of the revenue that is likely to 
be received. I raise this question particularly 
for the reason that I wanted to feel sure that in 
1959-60 our financial position will be what 
the Finance Minister has suggested it to be. Is 
the taxation that we are imposing meant only 
to meet the present deficit or is it meant to 
augment our resources in order 10 carry out 
the modified plan in its entirety? Now here the 
Centre has imposed taxation which will bring 
in in the course of two years about Rs. 50 
crores. The Finance Minister has further said 
that it will be necessary to raise new resources 
in order to carry out  the Plan. 

[MR. DEPUTY CHAIRMAN in the Chair.] 

I am referring to paragraph 38 cf his speech 
on this subject where he said: 

"The resources position for the next two 
years will continue to remain difficult and a 
considerable further effort to augment the 
resources available for development, will 
be necessary." 

Now, this remark of the Finance Minister 
makes me ask, what it exactly means.   Do 
Government intend to 

come forward with fresh taxation measures in 
the course of this year or next year? If so, do 
they propose to raise the additional taxation 
suggested by the Commission, that is, about 
Rs. 100 crores themselves or is there any hope 
of the States too taking a hand in adding to the 
existing resources? This is an important 
matter and we should know exactly what the 
intentions of the Government on this subject 
are. 

I should like to have information on one 
more point in connection with the Budget. 
The Plan Outlay is likely to be of the order of 
Rs. 3600 crores by the end of next year, that 
is, 1960-61 and it is thought that the 
budgetary deficit by the end of the current 
year will amount to ahout Rs. 950 crores. 
Next year, there will be a deficit of about Rs. 
222 crores, that is, by the end of 1960-61, the 
limit provided for deficit financing will have 
been reached. 

SHRI M. C. SHAH (Bombay): By 1959-60, 
not by 1960-61. 

DR. H. N. KUNZRU: Yes, by the end of 
1959-60, the limit of deficit financing 
suggested by the Planning Commission will 
have been reached. If the modified Plan is 
adhered to, we shall require only Rs. 900 
crores more and this expenditure can be met 
from our existing resources. If, however, 
Government is tempted to complete the 
original Plan and to spend Rs. 1200 crores 
more, it would mean an additional deficit 
financing of about Rs. 250 crores. Now, I 
should like to know really whether 
Government is firm on the point mentioned 
by Shri Morarji Desai in his Budget Speech 
that the size of the Plan will be limited to Rs. 
4,500 crores or, is there already some 
wavering on the part of the Government and it 
is seeing visions of being able to increase the 
expenditure by Rs. 300 crores when dealing 
with the Budget for 1960-61. I hope, Sir, that 
Government has no such idea. If more deficit 
financing is resorted to, what its effect on 
prices will be in the situation in which we are, 
is obvious. 
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I shall have an opportunity to speak about 
the new taxation measures later on, but I 
should like to refer just to one matter before I 
deal with Defence and that is, the changes 
made in the system of company taxation. Sir, 
the change made has come in both for 
condemnation and for praise. 1 do not pretend 
to be able to understand these changes fully, 
but if the total yield from the new taxes is to 
remain unchanged, that is, the burden to be 
borne by the companies will remain 
unaltered,, I do not think that the changes 
deserve either the condemnation or the praise 
that has been given to them. It is true that the 
procedure has been simplified and that I think 
should be welcome, but there is a fear that the 
result so satisfactory to Government may be 
arrived at by adding slightly to the burden of 
the shareholders. I do not know the exact 
method of grossing and of calculating super 
tax but I hope, Sir, that these matters will be 
carefully explained so that if any 
misapprehension exists on the point it may be 
removed. If no additional burden is going to 
be placed on the shareholders then we can 
wholeheartedly welcome the changes that 
have been made. 

Now, Sir, I want to say a few words about 
Defence because it is an important subject 
which I am always loath to pass over. Sir, I 
have to point out with great regret that the 
Defence Minister took no part in the 
discussions in this House either during the 
Budget debate or during the debate on the 
Appropriation Bill   .   .   . 

SHRI V. K. DHAGE (Bombay): Or, during 
the President's Address. 

DR. H. N. KUNZRU: ... to reply to the 
observations made here in connection with 
matters relating to the Defence Ministry. I 
hope that this year he will make an effort, 
even if he is otherwise very busy, to come 
personally and to deal with such matters as 
pertain to his portfolio. 

The next point that I should like to refer in 
connection with the Defence Ministry  is  
about  the  future  size  of 

the Defence budget. The Defence Ministry has 
surrendered about Rs. 24 crores to the Finance 
Ministry. I say Rs. 24 crores because that is 
the difference between the Budget estimates 
for 1958-59 and the Budget estimates for 
1959-60. It may be that the Finance Minister 
was able to persuade the Defence Minister to 
surrender this sum in order to enable the 
Government to meet the difficulties connected 
with the carrying out of the Plan. I want, 
therefore, to know whether all the present 
needs of the Defence Ministry have been 
satisfied. Again, Sir, I should like to know 
whether, in regard to such matters as housing 
and education, the money that is required has 
been provided in the Budget. If it has not been, 
if the Budget provision for these things is un-
changed, why was it not possible for the 
Defence Ministry to retain an extra crore or 
two in order to speed up the construction of 
houses for soldiers? It may be said, Sir, that 
the organisation at the disposal of the Defence 
Ministry is not adequate to make use of 
additional funds for works, but if that is so, 
Sir, it is up to the Defence Ministry to 
strengthen its Military Engineering Service to 
deal with this important business which is 
shelved year after year. Now I come to one or 
two special matters to which I should like to 
draw the attention of the House. Sir, I referred 
to the need for quarters for married soldiers 
two years ago. I pointed out then that only 
about 14 or 15 per cent, of the married soldiers 
were provided with married quarters and the 
then Finance Minister, Shri T. T. 
Krishnamachari, gave a very sympathetic 
reply. Referring to my suggestions with regard 
to housing and education he said that while he 
could not promise that the requisite funds 
would be forthcoming, he would like to do all 
that lay in his power to meet my demands. 
Now, was any advantage taken of his 
sympathy to get more funds from the Finance 
Ministry for these urgent measures? And the 
sums required would not be very large. Even a 
small sum would at least assure the soldiers 
that their needs were being seriously 
considered 
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officers feel that the education of their children, 
which makes them more anxious than anything 
else, would be looked after.   So far as I have 
been able to ascertain, the provision for the 
construction    of houses for soldiers has 
remained unchanged during the last two    
years. Similarly, the provision for the education 
of officers'    children    has    also remained  
unchanged.    How  has  this happened?    I  
know  that some  assistance was given for the 
construction of quarters for soldiers belonging 
to the Army at Ambala but Ambala has the 
good fortune of having a particularly energetic 
General who was able to get houses   
constructed  by   the     soldiers themselves.    I  
should like to    know whether  any     attempt 
was  made to increase   the  provision  for  the  
construction of houses elsewhere.   Again, I 
should like to say that I am not quite sure that 
the scheme that was     put through at Ambala 
will be    feasible everywhere.    Bearing these 
things in mind, I again ask the Defence 
Ministry to make adequate    provision for the 
removal of the very serious difficulty from  
which  the  soldiers  have    been suffering for 
years and years.   Money is provided for every 
other need, for equipment and things of that 
kind, but the human needs of the Army    have 
seldom received adequate attention. 

Before passing on to my last point, I should 
like to say that the education of officers' 
children requires serious consideration. What 
their difficulties at the present time are, ought 
to be well known to the Defence authorities. I 
suggested before, and I take the liberty of 
suggesting once more, that a few schools 
should be established to provide for the needs 
of officers' children in this respect. We have 
King George Military Schools which are 
meant for the education of the children of 
soldiers. Some provision is made there for the 
education of officers' children too but this 
arrangement has not been popular. And taking 
things as they are, we have to take account of 
the fact that it is not likely to be popular in 
future either. Some 

special arrangement must therefore be made 
and it is therefore not unreasonable to suggest 
that a few special schools should be 
established for officers' children. There need 
be no bar to the admission of other children if 
there is room for them, but this matter does 
require careful consideration. If it is possible 
for the Defence Ministry to take up a school 
like that at Sanawar and make it more 
efficient than it is reported to be at present, 
that too will go far to meet the needs of 
education of officers' children. 

Now, I come to,my last point.      I should  
have   liked  to   say   something with  regard to  
the permanent commissions granted to a large 
number of officers recently and the 
appointments that have been made in the    
senior grades but there is no time for it.     I 
should like to refer only to the need for 
maintaining discipline firmly in the Army,  in  
the Navy,  everywhere.      I know that the 
Army authorities attach considerable     
importance  to this but instances come to light 
from time to time, which show that the 
question of discipline is not being  dealt with as 
firmly and carefully as it should be. I  venture   
to  give  an  instance—I  do not want  to  
mention  any  names—m order to  show what  I 
mean.    There was an officer of a high rank in 
the Air    Force    who    was    compulsorily 
retired.    I suppose he was compulso-rily 
retired because his work was not found 
satisfactory or because in other respects he was 
not found suitable for the Air Force. Now, 
maintenance    of discipline required that his 
connection not merely with the three    Defence 
Services but with all the departments that are 
related to them should    be severed.    But I  
understand  that this person has been appointed 
to a hign post in the    Technical    
Development Department which is intimately 
connected with  the     Defence     Services. 
Now, if this is done    one can easily 
understand  how  the     morale  of the Defence 
Services will be lowered.    I know our Army is 
a small Army. Its efficiency will depend on its 
training, on its proper    equipment and on its 
morale and  if  one  of the     essential factors 
on which its efficiency depends 
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is disregarded in any material respect, you can 
easily understand how serious the 
consequences of such action -can be in future. 

Sir, I have finished, but I should like to 
impress once more on the Defence Ministry 
the desirability, indeed the urgency, of 
meeting those needs of the soldiers and 
officers to -which I have already referred, 
meeting the needs not merely of the soldiers in 
the Army with regard to housing but also of 
the ratings in the Navy whose wants in this 
connection have to be treated as seriously as 
those of the soldiers in the Army. I should also 
like to impress on the Army the vital 
importance of maintaining discipline. If the 
Defence Minister himself or if the Defence 
Ministry departs from the highest standard 
with regard to the maintenance of discipline, 
we can •easily understand what the effect of it 
on subordinate officers will be. 

1 P.M. 

THE MINISTER OF FOOD AND 
AGRICULTURE (SHRI A. P. JAIN): Mr. 
Deputy Chairman, since I spoke last during the 
discussion on the President's Address, the 
price position has •considerably improved. At 
that time I said that the price of rice was rang-
ing between 91 and 92 points treating 1952-53 
as the base, that is, 100. as compared to the 
peak figure of 118-9 prevailing on the 20th 
September, 1958. At that time the price of 
wheat and gram was ruling very high. Since 
then, the index number of wheat has gone 
down from 130-2 on 7th February 1959 to 
117-5 now, and the index number for gram has 
gone down from 133-7 prevailing on 7th 
February 1959 to 113-9 now. Now, these are 
welcome •changes and primarily they are due 
to the larger supplies which the Government of 
India have been making to the States, to the 
regulatory measures which have been 
strengthened and also to the prospects of the 
arrival of the rabi crop. It is good that the 
prospects of the coming rabi crop are hopeful. 
Within the next three or four weeks I am 
hopeful that the price particularly of wheat, 
gram and other 
130 RSD—4. 

rabi foodgrains will go down and normality 
will be attained. But this after all is a short-
term thing and there is no reason for anybody 
to grow complacent because of these changes. 
The important thing is the extent to which we 
can increase our production. This point has 
been referred to by more than one hon. 
Member of this House, by Shri Bhupesh 
Gupta, by Shri Nair, and lastly by my hon. 
friend, Dr. Hirday Nath Kunzru. First, an im-
pression seems to have been created that 
agricultural production' is stagnant. The fact is 
far from that. Hon. Members, Shri Bhupesh 
Gupta and Shri Nair, took the figures of 1957-
58. Hon. Members in this House are aware 
that the year 1957-58 is one of the worst years 
which we had to face in regard to agricultural 
production during living memory. Production 
of foodgrains went down from 68-7 million 
tons to 62 million tons. That is, in 1956-57 it 
was 68-7 million tons and in 1957-58 it went 
down to 62 million tons. That was due to the 
unparalleled drought that prevailed during that 
year. Now, Sir, in order to have a correct 
picture of the agricultural production, it is not 
fair that a bad year should be taken into 
account. The agricultural production in the 
year 1957   .   .   . 

DR. H. N. KUNZRU: May I interrupt my 
hon. friend? He knows what the seasons in 
India have been over a period of years and it 
must be assumed in forming a quinquennial 
plan or a longer or shorter plan that some 
calamities will occur. 

SHRI BHUPESH GUPTA: I took into 
account two years, and as far as cereals are 
concerned, three years. Incidentally, I was 
correcting my speech and I find that it is so. 

SHRI A. P. JAIN: I am coming to that. In 
fact, one takes a little time to develop the 
point. Now, Sir, in order to understand the 
production trends of agriculture correctly, an 
exceptionally bad year should be taken out 
and certainly an exceptionally good year also 
should be taken out.    It is 
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[Shri A. P. Jain.] the normal trend that 
should be taken into account. In the year 
1956-57, the foodgrain production was of the 
order of 66-7 million tons. I will not take into 
account production in the year 1957-58, which 
is particularly a bad year. Now, this year the 
estimated production of kharij crop is about 
48 million tons—maybe a little more. As I 
said, the prospects of rabi crop are hopeful 
and we are expecting that the total production 
of all the food-grains in the year 1958-59 may 
well range between 70 and 71 million tons. 
Now, is this or is this not a progress over our 
past achievements? I have got the index 
figures of foodgrain production from the year 
1949-50 right up to the present day, treating 
1949-50 as the base, that is, 100. In 1951-52 
the production went down to 91'1 points. That 
is, it went down by about 10 per cent. After 
that it began to increase and from 1952-53 up 
to 1956-57 it went up by 19'4 points, that is, 
120-5. We can legitimately treat the increase 
in production during these five years as the 
average by which we have been stepping up 
agricultural production. 

SHRI BHUPESH GUPTA: The base year, 
100, is 1953-54, which again was a bad year. 

SHRI A. P. JAIN: That will not make any 
difference, because after all o;;e has to select 
a base year and those are the comparative 
figures. Now, that works out roughly to an 
increase of about 4 per cent, per year. Now, 
experience all over the world shows that an 
increase of 4 per cent, per year is by no means 
a bad increase and with the good crop this 
year and certain other measures, which we 
have taken, we hope that not only the tempo 
of that increase that is, about 4 per cent.—will 
be maintained, but our increase in agricultural 
production will be accelerated. 

No, so far as the cash crops are concerned, 
I say with confidence that we have done even 
better.    The pro- 

duction of jute since independence has gone 
up by 200 per cent. At the time of partition the 
area which fell to our share used to produce 
about 17 lakh bales of jute. The production of 
jute this year is 51 lakh bales. This is a very 
creditable increase. So far as cotton is 
concerned, at the time of partition if I am not 
incorrect we used to produce 28 lakh bales 
and our production has now gone up by about 
75 per cent, during this period. That, again, is 
a very creditable production. Similarly, in the 
case of sugarcane   .   .   . 

DR. H. N. KUNZRU: We are concerned 
with the Second Five Year Plan now and not 
with the First Fiv^ Year Plan. 

SHRI A. P. JAIN: Well, Sir, I am taking the 
whole period. Now, in the case of oilseeds and 
sugarcane we have also done fairly well. But 
legitimately a question can be asked: What are 
the future prospects and what are we doing? 
Dr. Kunzru has posed a question and I must 
answer it. Now, we have carefully examined 
the schemes of production and we have come 
to the conclusion that our schemes of 
production from the technological point of 
view are sound and safe. There may be scope 
for an adjustment here or an adjustment, there. 
But those are the principal measures which 
have been adopted in India, as elsewhere, for 
increasing agricultural production. Those mea-
sures roughly are—irrigation, improved seed, 
fertilizers, soil conservation and reclamation 
and an omnibus heading 'improved agricultural 
practices' involving a number of schemes. It is 
true, Sir, that our supplies of fertilizers have 
fallen short of requirements. But that cannot be 
helped, because we have no foreign exchange 
to import fertilizers, and our internal 
production is pretty small. Steps have been 
taken to start the establishment of fertilizer 
factories, and satisfactory progress has been 
made at a number of places. We hope to 
increase our production of fertilizers 
considerably by the end cf the Second Five 
Year Plan. I beliavo. 
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Sir, three or four new units of the same size as 
the old Sindri factory will come into 
production. There has been expansion of the 
Sindri factory and of the   Alwaye   factory. 

Coming to irrigation, minor irrigation 
works, we have fulfilled the target during 
these years of the Second Five Year Plan. 
There have been some difficulties about the 
targets of the major irrigation works. Original-
ly for the Second Plan they were fixed at 12 
million acres. On account of the paucity of 
foreign exchange certain components 
necessary for the construction of the dams 
could not be imported, and the target has been 
scaled down to 10'4 million acres. That will 
certainly have an adverse effect. Even the 
fulfilment of the reduced target of 10-4 million 
acres will depend upon the availability of iron 
and steel. I hope they will be available. But in 
other directions compensatory action has been 
taken. For instance, agriculture administra-
tions both at the Central and the State levels 
had not kept pace with our increasing 
demands. Hon. Members are aware that a 
Committee was set up, and it has gone very 
thoroughly into the question of agriculture 
administration in the States. It has made very 
valuable recommendations which have won 
encomiums all round. Those recommendations 
have now been carefully examined by the 
States and accepted by them. They have 
already started taking action on those 
recommendations, and I think with the toning 
up of the agriculture administration to the 
necessary extent at the State level and its 
reorientation at the Centre, agricultural 
production will receive greater impetus. 

Now, Sir, the House is also aware that we 
have started special campaigns, and those 
campaigns so far as our experience at present 
goes ^re proving helpful. The Community 
Development schemes are paying special 
attention to the agricultural programme. I find 
that there is all round awareness, 
consciousness at all levels in the 
administration, among the farmers and among 
those who are inter- 

rested in agriculture for the need to step up 
agricultural production. While agriculture 
depends on industry, it should be recognized 
that agricultural production is affected by 
factors which are not within the control of 
human beings, namely the weather, and even 
in the most advanced countries like America 
where a lot has been done to overcome the 
freakishness of nature, nature yet plays an 
important role. Therefore, one cannot predict 
the future of agriculture with the same 
certainty as one can do in the case of industry. 
In a cotton mill if you put in a certain quantity 
of cotton, you can be sure of having a certain 
yardage of cloth. But in agriculture there are 
factors, there are elements which are not 
within human control, and no one has been 
able to predict the future of agriculture with 
absolute certainty. 

SHRI BHUPESH GUPTA: There is the 
misfeasance of man combined with the 
malevolence of nature. 

SHRI A. P. JAIN: I do not mind this running 
commentary, though it is not called for. 

Now, looking into what we have done in 
the past and how we are trying to step up our 
production schemes, the reorganisation of the 
administration, the concentration of the Com-
munity Development efforts on agriculture, 
etc., I am confident that the average increase 
of about 4 per jent. during the five years 
between 1952-53 and 1956-57 will exceed 
and that we will be increasing our agricultural 
production at an accelerated rate. Our increase 
in population is about 2 per cent, per year, and 
then there is further requirement on account 
of increased incomes. I think that an increase 
in agricultural production between 4 and 5 per 
cent, per year should be able to meet our 
demands, and I am hopeful that that rate of 
increase will be maintained. 

Dr. Kunzru raised another point. While 
dealing with the question of the foreign 
exchange position, he mentioned that Rs. 260 
crores had been provided under the Second 
Five Year Plan. 
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DR. H. N. KUNZRU:  RS. 240 crores. 

SHRI A. P. JAIN: I am sorry. He mentioned 
that Rs. 240 crores had been provided in the 
Second Five Year Plan for the import of food. 
If food on a larger scale has to be imported, it 
will affect the foreign exchange position. On 
more than one occasions in this House and in 
the other House I have tried to explain the 
impact of the food imports on the foreign 
exchange position. Unfortunately some 
misunderstanding persists, and therefore I pro-
pose to take little time to explain the position. 
Now our imports from abroad   ... 

DR. H. N. KUNZRU: May I interrupt —it 
will shorten his speech? We know how these 
food purchases are financed. He need not 
trouble himself to explain. But if we import 
more food, it will mean that America or any 
other country from which we buy food will 
procure the food that we need, though it may 
ask us to repay the amount in our interna] 
currency. 

SHRI A. P. JAIN: Well, Sir, the lion. 
Member raised a question, and he is 
answering it himself, but let me answer him. 
Now we are importing rice and wheat from 
abroad. So far as rice is concerned we have to 
pay in terms of foreign exchange. We have 
entered into an agreement with Burma for the 
import of 2 million tons of rice some three or 
four years ago. Out of that we will be 
importing 3-5 lakh tons this year. We are 
under an obligation to do it. We will have to 
pay for that rice in terms of foreign exchange, 
and there is a provision for that. Next year too 
we shall have to import 3-5 lakh tons from 
Burma under that agreement. We have decid-
ed to build a buffer stock of rice from internal 
purchases. During the current year we are 
aiming to purchase 2 million tons of rice on 
behalf of the Centre and the tates from the 
internal market. We hope to carry forward a 
reserve of a million tons or more. Therefore, I 
do not think that for some years to come we 
will be called upon to import rice except what 
is provided for under the existing agreement. 

Now, I come to wheat. Wheat is imported 
under PL 480, and in working out our foreign 
exchange this PL 480 is not taken into 
account. It is a special deal with America, but 
one of the conditions of PL 480 is that before 
we can avail of any imports under PL 480 we 
have to make our normal purchases from the 
normal market, and it become necessary for 
this reason that when America started making 
concessional sales under PL 480, other wheat-
producing countries of the world became 
nervous. They said that as a result of these 
concessional sales their wheat market would 
be affected. Therefore, the principle was 
accepted that before any country could make 
purchases under PL 480 it would make 
purchases from the normal market for its 
normal requirement. Our normal requirements 
were worked out at five lakh tons per year. 
Since then, because of the foreign exchange 
difficulties, the matter was taken up and that 
quantity has been reduced to two lakh tons. 
So, we shall have to pay for these two lakh 
tons in terms of foreign exchange. Any 
purchases made under PL 480 will be paid 
over a number of years and in rupees. The 
proceeds from PL 480 are partly given to us as 
loan for developmental purposes, partly it is 
advanced to the private entrepreneurs for 
rupee expenditure on their projects and partly 
it is reserved for the expenditure of the 
American Embassy and others inside the 
country. 

The point that I was trying to make out is 
that while I am not at all enamoured of any 
import under PL 480, we are making every 
effort to eliminate imports. Nonetheless, the 
import under PL 480 does not cast any strain 
on .our foreign exchange resources. On the 
contrary, it gives us some resources for our 
developmental plan. This is the position so far 
as that question is concerned. 

I will refer to certain other points that have 
been raised by hon. Members. Hon. Mr. Nair 
devoted the major portion  of his  speech    to 
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Kerala. He accused us of not giving a fair deal 
to Kerala. I would say | that he did not exactly 
say that, we were discriminating against 
Kerala. But the whole burden of his speech I 
was that the Centre is not giving a fair deal to 
Kerala; Madras is acting against the interests of 
Kerala; the Andhra Pradesh Chief Minister said 
something which was contrary to the interests 
of Kerala and the States of the Southern Zone 
and ourselves are combined together to act 
somewhat unfairly towards Kerala. I want to 
answer that charge fairly and squarely. What 
are the instances that he has cited? He said that 
last year at. one time we advised the Kerala 
Food Minister not to make purchases in 
Tanjore—purchase of rice. That is a fact. At 
that time the rice market in Tanjore was 
somewhat rickety and in a difficult position. 
Prices were presenting considerable 
difficulties. In order to obviate further 
difficulties, we advised the Kerala Government 
not to make purchases there. There was 
nothing wrong in it. When conditions in the 
market are not steady, whether it is the Central 
Government or it is the Madras Government or 
it is the Kerala Government, it has to adjust its 
purchases according to the requirements of the 
situation. If this is discrimination, I do not 
know what idea or conviction of discrimination 
exists in the mind of the hon. Member.    It is a 
fundamental thing .    .   . 

SHRI PERATH NARAYANAN NAIR 
(Kerala): Was any source of supply 
suggested? 

SHRI A. P. JAIN: I am coming to that.    
Please have a little patience.      ( 

When conditions in the market are 
difficult, the buyers—particularly the bulk 
buyers—have to adjust their purchases so 
that the market is not further disturbed. It 
was a temporary thing that we did. 

The second example of discrimination 
which he advanced was that we have banned 
the export of paddy from Madras to areas 
outside.   He s;id that 

paddy used to be imported from the Tanjore 
area into certain areas of Kerala for milling 
purposes. We have done it and that is for this 
reason that the prices of rice and paddy were 
controlled in all the three States— Andhra 
Pradesh, Madras and Mysore— but they were 
not controlled in Kerala. Now, they have been 
controlled in Kerala. As a result of the non-
control of prices in Kerala and for certain other 
reasons, traders were moving large quantities 
of paddy from the Tanjore area where they 
used to be traditionally milled for other areas. 
The mills were on the verge of closing down 
and that would have created great difficulty for 
Kerala because certain types of parboiled rice 
are manufactured in Tanjore for the purposes 
of export to Kerala. If these mills had closed 
down, Kerala could not have secured its 
supplies from Tanjore. We wanted these mills 
to work and the rice to be produced. We 
wanted to prevent this rice from going 
underground and it was for this reason that we 
banned the export of rice from the State of 
Madras to other regions and from Tanjore to 
other parts of Madras. That kind of action can 
hardly be called discriminatory. And in that 
notification we have provided that the State 
Government can allow the export under 
permits. We have, on the assurance of the 
Madras Government, written to the Kerala 
Government that they should indicate their 
normal requirements and permits for that 
quantity will be issued. Does that mean that, in 
the Southern Zone, when difficulties—
temporary difficulties—arise, no step should be 
taken? No Zone can function in that manner. 
Kerala would have to suffer as much as any 
other State in that Zone. Therefore, I maintain 
that the accusation   is   altogether     
unfounded. 

Then, hon. Mr. Nair said that the Centre was 
applying double standards; it was buying rice 
for Bengal in Orissa, but is not buying rice for 
Kerala in the Southern Zone. I want to point 
out the fallacy of this argument. We are buying 
no rice for any State Government in Orissa. 
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SHRI BHUPESH GUPTA: He did not say 
that. You allow Bengal to buy in Orissa. 

SHRI A. P. JAIN: We have not allowed 
Bengal to buy rice in Orissa. When Bengal 
entered into an agreement with it, we 
superseded that agreement. All the rice that is 
being purchased in Orissa, in Madhya Pradesh, 
in Punjab and in Andhra Pradesh by the Centre 
is not being purchased for any Government. It 
is being purchased for the Central pool and 
wherever there is need, whenever we find that a 
State Government requires it, we give it to them 
when proper justifications are put forth. Now, 
in the case of the south, what Kerala wanted 
was that we should function as their agent for 
the purchase of rice, I was not prepared to 
accept the position. The Centre is not 
purchasing rice for any State Government and if 
we accept the position for the Kerala 
Government, we have to accept it for all the 
other State Governments then and we become 
the buying agent. I do not buy anything on my 
behalf. What we told them was that they could 
purchase rice anywhere in the Southern Zone. 
That is the position, and whenever they require 
our assistance, we will give it to them. The 
Chief Minister of Kerala came here and we had 
a full and frank discussion. We said that we 
were prepared to go to the length that if ttiey 
could not make purchases in the free market, 
we would issue orders to the millers to supply 
them the quantity at the controlled rates. After 
all, that is all that we are doing and what more 
can we do? So I was rather surprised that the 
charge should be levelled that the Centre is 
discriminating against Kerala. I would not be 
fair to myself or fair to the position which I 
hold if I discriminate against any State 
Government. It is rather unfortunate that this 
question of discrimination has not only been 
repeated in this House but also by the Chief 
Minister of Kerala and by the Food Minister of 
Kerala. That is a kind of thing which does not 
pay. 

1 SHRI PERATH NARAYANAN NAIR: Just 
one point of fact is that from March, 1958 to 
December, 1958 and then January, 1959, the 
Kerala Government cou'ld not purchase rice 
at the maximum controlled rates. They 
pointed out the difficulties to the Central 
Government, and the Central Government 
did not help the Kerala Government for 
which, actually, in the months of December 
and January they were obliged to purchase at 
prices higher than the maximum controlled 
prices. Is it not a fact, I would like to know. 

SHRI A. P. JAIN: The hon. Member has  not  
enough of patience—I     was I   coming to that 
point. 

SHRI P. S. RAJAGOPAL NAIDU 
(Madras): Have they fixed maximum prices 
in their own State? They have not. 

MR. DEPUTY CHAIRMAN: Order, 
order. 

SHRI A. P. JAIN: Now I am holding the 
floor. 

Now, Sir, presently I shall refer to the 
movement of rice from other States to 
Kerala, but I want to make one or two points. 
On the last occasion, when I was speaking, I 
gave certain figures about the production in 
Kerala. Unfortunately I said that during the 
three years of the Communist regime—it was 
in fact two years and I corrected myself to 
that extent—I said that during the Com-
munist regime there, they had increased their 
production by 2,000 tons. 

SHRI BHUPESH GUPTA: I think it is not 
good for the hon. Minister to use that 
expression, "Communist regime" that way; it 
is ineorrect to use it that way. 

DR. H. N. KUNZRU: It is quite correct; 
there is no mistake there. 

SHRI A. P. JAIN: It is correct. Are you not 
... 
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SKRI BHUPESH GUPTA: If you like you 
can use it. 

SHRI P. S. RAJAGPOPAL: NAIDU: It is 
absolutely correct. 

SHRI A. P. JAIN: Is it not a Communist 
Government? I think it is quite right. 

MR. DEPUTY CHAIRMAN: Why •do you 
fight shy? 

SHRI BHUPESH GUPTA: I am not fighting 
shy, but for a Cabinet Minister to use that 
expression "Communist regime", I do not 
think it is right. 

MR. DEPUTY CHAIRMAN: Cam-munist 
Government is all right. 

SHRI A. P. JAIN: I shall say "Communist 
Government" if that word "regime" hurts my 
friend. 

Now, during the period of two years that, we 
have had the Communist Government there in 
Kerala, their production had gone up by 2,000 
tons. I gave that figure on the basis of the 
information supplied by the State Government. 
Since then the State Government had revised 
their figure, and they say that in the year 1958-
59 their production has gone up not by 1,000 
tons but by 6,000 tons; in other words they say 
that instead of 2,000 tons their production has 
gone up by 7,000 tons during two years. The 
hon. Mr. Nair said: Well, that is good. Let us 
see whether it is good. The increase of 
population in Kerala in a year is of the order of 
three lakh persons. Now to feed three lakh 
persons we need 30,000 tons of foodgrains. 

MR. DEPUTY CHAIRMAN: Three lakhs in 
what period? 

SHRI A. P. JAIN: In one year. He has 
himself given the figure, that the population of 
Kerala is 15 millions and for feeding that 
population .    .    . 

SHRI J. V. K. VALLABHARAO 1 
(Andhra Pradesh): The children born I each 
year do also eat rice in course I  of time. 

I SHRI A. P. JAIN: For feeding that population 
they say they require 1*5 million  tons,   that  
is,  for  every     10 

I persons they need 1 ton. So during these two 
years the need for food in Kerala purely on 
account of the increase in population 
increased by about 60,000 tons. Besides, 
there is the increasing need on account of 
better standards of living. May be the total 
requirements of Kerala may have increased 
by about a lakh tons. As against that they 
have increased their production only by 
7,000 tons. That is the main difficulty. 
Unless we step up production . . . (Inter-
ruption). I am being assailed here every 
time. 

(Interruption.) 

Now, Sir, I am not prepared to give in. 
I 

Now, Sir, I am being assailed here J in 
season and out of season and they '. say very 
correctly that the production has not been 
going up. But if that is the criterion, then that 
criterion should not be applied only to my or to 
any other State; it should be applied all round. 
Thus, from that point of view the main 
difficulty of that State is that it is not 
increasing its production anywhere near the 
figure of its requirements. 

SHRI PERATH NARAYANAN NAIR: 
Just a point of fact . . . 

MR. DEPUTY CHAIRMAN: Order, 
order, he is not yielding. 

SHRI A. P. JAIN: Now another thing. Hon. 
Shri Nair has accused me of underestimating 
the deficit of Kerala. Roughly speaking, he 
said that the requirements of food of Kerala 
were of the order of 1.5 million tons; that 
Kerala produced 881,000 tons and 10 per 
cent was used for seeds that is, the net 
availability for food purposes was    roughly 
800,000     tons 
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seeds, and that thus there was a deficit of 
700,000 tons. Now he conveniently forgets 
tapioca; that Kerala produces between 
150,000 and 200,000 tons of tapioca every 
year, and that tapioca has always been 
consumed there. Now he says and from what 
he says obviously I can draw the inference 
that they do not want to eat tapioca. Do they 
want people in Madras or the people in the 
other States to eat that tapioca? You are 
producing tapioca; you have been eating that 
tapioca; that is one of your staple foods. 
Therefore, if we take into account all that 
tapioca, their requirements are of the order of 
about 500,000 tons, a figure which I have 
been repeating over and again in this House. 
Well, there are certain deficiencies in tapioca 
and we may make good those deficiencies. It 
may be fortified with groundnut flour, with 
wheat flour or anything of the kind. So I am 
sorry that the hon. Member did not present a 
correct picture when he accused me that we 
have tried to underestimate the deficit of his 
State. 

SHRI PERATH NARAYANAN NAIR: On 
a personal explanation, Sir. 

MR. DEPUTY CHAIRMAN: He is not 
yielding to you, Mr. Nair. 

SHRI PERATH NARAYANAN NAIR: 
What he says is very unfair. 

SHRI A. P. JAIN: Thus how are we trying to 
minimise the deficit of Kerala. 

Now, Sir, these are some of the points. 
How are we to judge whether the Southern 
Zone as such has succeeded or not, or has it 
given a fair deal to Kerala or not? Firstly, Sir, 
is the question of the movement of foodgrains 
a point which was raised as an interruption 
during my speech a few minutes ago. The 
movement of rice from Tanjore and Andhra 
during the period of 2 months    and three    
weeks, that    is, 

December, 1958, January, 1959 and the first 
22 days of February, has been of the order of 
80,000 tons by rail. This excludes all the 
movements by trucks and other vehicles 
plying on the roads. What was it last year 
compared to this? It was of the order of about 
60,000 tons for the comparative period of 
three months. The movement this year in 2 
months and ,3 weeks has been 80,000 tons as 
against 60,000 tons in 3 months last year. That 
is an improvement. Then, Sir .   .   . 

SHRI PERATH NARAYANAN NAIR:  At 
what price? 

SHRI A. P. JAIN: At the controlled price. 

SHRI PERATH NARAYANAN: NAIR:   I 
contest that statement. 

SHRI A. P. JAIN: You can contest that. 

Now, Sir, what after all is the criterion to 
judge whether Kerala is bemg properly treated 
or not? L say that the prices prevailing in 
Kerala and the corresponding prices prevailing 
in Andhra, Madras and Mysore are the only 
criteria. Now in order to fix the controlled 
prices we requested the Kerala Government to 
send us their recommendations about the 
differentials in the prices that usually prevail 
in Andhra and Kerala, in Madras and Kerala 
and in Mysore and Kerala. 

Well, if the rice has to move from Andhra 
or Madras to Kerala, one has to incur 
expenditure on transport to railway stations, 
on loading and unloading, on transit losses, on 
freight, on commission, on interest and Slso 
profit to the wholesaler in Kerala. They have 
recommended to us that if the prices in 
Andhra are X, then the rice prices in Kerala 
would be X plus Rs. 2/2/9. That is the 
differential. In the case of Madras, they have 
said that the differential should be Rs. 1/10/9. 
Therefore, so long as the prices in Kerala of 
the rice supplied from Andhra  is 
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within the range of Rs. 2/2/9, Kerala has no 
reason to complain. Similarly, in regard to the 
rice moving from Madras, so long as the 
prices are within the range of the prices pre-
vailing in Madras puis Rs. 1/10/9, they have 
no reason to complain. 

Now, looking at the average prices 
prevailing in Kerala during 1958-59, except 
on a few occasions, the prices there have been 
lower than the comparative prices that should 
have ruled on the basis of this differential. 
That I say is my biggest defence that Kerala 
has not been discriminated against. On the 
other hand, on overwhelming occasions, say 
on 90 per cent, occasions, the prices pre-
vailing in Kerala have been lower than what 
would be warranted by this differential. 

SHRI PERATH NARAYANAN NAIR:    
Prices of rice? 

SHRI A. P. JAIN: Yes, of rice. I can give 
figures from month to month, and if you want, 
from week to week. I will say that the prices 
prevailing have been lower than the 
comparative prices prevailing in Andhra or in 
Madras allowing for this differential. 

SHRI PERATH NARAYANAN NAIR:    
For the same variety? 

SHRI A. P. JAIN: That is the only criterion 
and that is the correct criterion. But where 
supplies are not adequate, the prices will 
surely go up. 

At present we have fixed control prices for 
the whole of the southern region and in future 
no case for complaint should arise. But, while 
I cannot take the responsibility for acting as 
the purchasing agent of Kerala, I can assure 
the Kerala Government through my hon. 
friends here that I will do my best to ensure 
that adequate supplies are made available, and 
if any regulatory measures, if not so far 
issued, have to  be  issued,  I will  be  
prepared  to 

do it. But it does not pay a Government to 
develop a complex and try to feel that 
everybody is against them. After all, the 
people of Kerala are Indians. It is they who 
suffer. We cannot be a party to anything 
which may affect them adversely. 

Sir, a few more points have been raised 
about the progress in poultry and fishery. I 
will not go into the details, but all I can say is 
that so far as poultry goes, in 1955-56 India 
used to produce 8'57 million eggs. This figure 
went up to 9:47 million eggs in 1956-57 and 
again in 1957-58 it has gone up to 14 million 
eggs. In a two years' period it is a good 
progress. In any case there is ample scope for 
further development. 

In regard to fishery also constant progress 
has been made, but part of the progress had to 
be held up because of want of foreign 
exchange to import certain equipment. We are 
trying to overcome that difficulty. Our fishery 
has made sufficient progress and I think with 
the progress of time we will make even 
greater progress. 

SHRI BHUPESH GUPTA: Is the hon. 
Minister aware of the Bengal scheme for 
fishery? 

SHRI A. P. JAIN: That is a State scheme. 

Before I resume my seat, I want to repeat 
that I do not want the feel, ing to grow that 
there is any idea on the part of the Centre or of 
other State Governments not to deal in a 
friendly manner with the Kerala Government, 
particularly in the matter of food. If there is at 
any time any misunderstanding, I would 
request the hon. Members to have a chat with 
me. I will give them all the facts and figures, 
rather than raise this question here in the 
House because it does not leave a good taste 
in the mouth. Sir, I cannot do better than give 
them an assurance that if there     is     any     
difficulty in 



3063 Budget  (General)  1959-60           [ RAJYA SABHA ]        General Discussion         3064 

[Shri A. P. Jain.] 
Kerala------- any   unforeseen      difficulty 
----- apart from  other     schemes that 
we are drawing, I will be prepared to give 
them ad hoc help. After all, those people have 
to be fed and we must do our best to help 
them. 

SHRIMATI YASHODA REDDY (Andhra 
Pradesh): Sir, just on a point  for clarification. 

[THE VICE-CHAIRMAN     (SHRIMATI 
MAYA DEVI CHETTRY)   in the 
Chair.] 

The hon. Food Minister was pleased to 
mention the various steps taken for stepping 
up food production. But, I want to know 
whether he is aware of the fact that there was a 
shortfall of nearly 3,31,872 tons of additional 
anticipated food production in Andhra because 
of non-supply of steel for agricultural 
purposes, which resulted in water not being 
supplied to 6,55,000 acres; i.e. each ton of 
steel not supplied has led to a loss of 70 tons 
of food. If that is so, will the hon. Minister do 
something to supply steel to Andhra Pradesh, 
especially when it happens to be a State with 
surplus food for almost the whole of the  
southern zone. 

SHRI A. P. JAIN: In reply to that   .   .   . 

SHRI J. V. K. VALLABHARAO: Along 
with that the hon. Minister can also reply to 
my point. The hon. Minister spoke about the 
food production in Kerala. I am not going to 
enter into a debate on Kerala. But I would like 
to know whether . . . 

SHRI A. P. JAIN: About Kerala the hon. 
Member can have a talk with me rather than 
raise a discussion here. 

SHRI J. V. K. VALLABHARAO: It is 
necessary because we would like to know 
whether in Kerala any land, where food can 
be grown, is kept vacant and which is not 
being used for food production or whether the 
land in Kerala is useful only for arecanuts and    
coconut    and    other 

types  of  production,  but     not     food 
production? 

SHRI A. P. JAIN: So far as the question of 
the hon. Member is concerned, I am not in a 
position to say whether the figures are correct 
or wrong. They say that in China they have 
produced as much as 800,000 lbs. of paddy 
per acre whereas Kerala is producing only 800 
or 900 lbs. of paddy per acre. I think there is 
ample scope for increasing the production per 
acre there. 

SHRI PERATH NARAYANAN NAIR: 
This is a fine example of the attitude of the 
hon. Minister. 

SHRI BHUPESH GUPTA: Sir, one 
question^ 

SHRI A. P. JAIN: Let me answer the other 
question put by the hon. lady Member. I was 
not aware that figures could be so accurately 
calculated that for every ton of steel or the 
supply of steel, so many acres of land can be 
worked and so many tons of food can be 
produced, even assuming that the supply of 
iron and steel has not been adequate. In fact 
there is a shortage of iron and steel in the 
country, but with the new factories going into 
production that shortage is going to be 
removed. I shall try to get as much of iron and 
steel for agricultural purposes as I possibly 
can. In fact I have been trying to exert as much 
of pressure as I possibly can. But still the 
shortage has persisted and I hope it will soon 
be over. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh): Is the same true about fertilizers, so 
far as Andhra Pradesh is  concerned? 

SHRI A. P. JAIN: It is done on pro rata 
basis. We work out the demand of the States 
and we also work out the supply. Then we dis-
tribute it on pro rata basis among the States. 

SHRI BHUPESH GUPTA: I want to ask a 
question about West Bengal 
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from which, Madam Vice-Chairman, you 
come. The hon. Minister will have certainly 
noted that there was a discussion on food in 
the West Bengal Assembly and that serious 
charges were made against the State 
Government including the charge that Calcutta 
was not getting food supply at reasonable 
prices. I would like to know what is the 
position? Has the hon. Minister spent a little 
time on West Bengal? He has spent a lot of 
time on the situation in Kerala. Will the hon. 
Minister tell us the position about West 
Bengal which is also under his control? 

THE VICE-CHAIRMAN (SHRIMATI 
MAYA DEVI      CHETTRY) : Shri 
Biswanath Das. 

SHRI BISWANATH DAS (Orissa): Madam, 
I thank you very much for calling me to have 
my say on the Budget. Before I enter into it 
and offer my observations on the Budget it 
will be fair to state how this House has been 
treated in the matter of allotment of time. 
Madam, three days have been allotted for the 
discussion of a budget covering about Rs. 800 
crores in a House consisting of 250 Members, 
each speaker getting about 15 to 20 minutes of 
time for his speech. What could it else be if 
not to regard it as a discussion in a school 
debating club? Could it be a Parliamentary 
discussion on such an important question as 
Budget which covers not only the annual 
budget of the administration but also of the 
commercial undertakings of the Union 
Government, as also the Plan and the Planning 
Commission? If all these including the most 
difficult food situation have to be discussed in 
the course of 15 or 20 minutes, it must  be a  
superhuman  effort. 

Madam, let me also state in this connection 
that State Legislative Assemblies for general 
discussion of the Budget get far more time 
than what has been allotted for a discussion of 
the Budget in this House. In this view of the 
question I cannot congratulate the Chair for 
having secured  a  small     allotment  of time, 

nor could I congratulate the hon. Ministers for 
having been able to find allotment of this 
much of time for a discussion  of this Budget. 

Madam, after having said so, let me offer 
hearty congratulations to my hon. friends, the 
Minister for Finance and his talented 
colleague Shri Reddi, for having been able to 
explode the so-called age-old theory of 
finance being handled by financial wizards. 
Madam, since the British time a sort of 
impression was created amongst ourselves 
and also in the country that 'Oh, lo and behold 
the Finance Ministry; unless there is a wizard 
to handle Finance and guide the department, 
the department would go out of the picture 
and India will get into nothingness' I must 
heartily congratulate my hon. friends, the Fin-
ance Minister and his talented colleagues, that 
they have been able, in course of this short 
time, to throw out and wipe off this 
unfortunate notion and they have been able to 
prove that they are as good and valiant 
Finance Ministers and administrators of 
Finance as anyone could be. Madam, they 
have been able to find resources through their 
own exertions. They have been able to bring 
to normalcy some of the unstable exchange 
features of the Finance Ministry and they 
have been able to restore confidence in the 
matter of implementing the Second Five Year 
Plan in the coming two years. Not only that. 
They have also been able, in course of this 
short time, to present a budget in a very useful 
and illuminating manner, which was hardly 
expected, should I say, of novices. It would be 
unfair for me to call such talented friends as 
these novices, but they are not experienced in 
Union Finance because both of them, Shri 
Desai and Shri Reddi. were Finance Ministers 
of States. Therefore, it would be unfair to say 
novices but they were inexperienced in 
matters of Union Finance. They have been 
able throughly to explode this unfortunate 
theory. 

Madam, added to this, there are also certain  
welcome     features     in     this 
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Budget, namely, for the first time we see a 
Budget presented to us where Defence 
expenses have been reduced, reduced in 
substance and also economical use of sales 
and disposals. From both sides, there had been 
a reduction and the result is that a good sum of 
money has been found, to the extent of Rs. 24 
odd crores— Rs. 24'15 crores. Therefore, this 
is a striking contrast to the Budgets which we 
have been accustomed to for the last so many 
years. This is certainly a feature which any 
member of this House will be delighted to see 
and will have to congratulate the  hon.  the  
Finance Minister  upon. 

Madam, then the Government have given a 
very clear analysis of the foreign exchange 
position. I must frankly confess, Madam, that 
there were a number of misgivings not only 
amongst us but advantage was also being taken 
by the Opposition to carry on a campaign: 
"Oh! Lo and behold. These Congressmen are 
mortgaging India." Now fortunately for us a 
clear-cut analysis of the present position and 
the future possibilities of all our commitments 
so far as foreign exchange is concerned during 
this Plan-period has been given and given 
beyond any sense of doubt. So, to that extent I 
should also offer my hearty congratulations to 
my friends. 

Thirdly, Madam, the OGL is buried alive. I 
was one of those few who called aloud against 
this OGL, the most mischievous form of State 
action ever since the dawn of fre«-dom, ever 
since our independence. Madam, we fought for 
Swadeshi, we suffered for Swadeshi and I am 
one of those who feel that no country can rise 
to heights without a notion of Swadeshi. We 
went to jail for Swadeshi when we picketed 
foreign shops. Would it be fair that this very 
Government should think of opening the doors  
for dumping  consumer     goods 

in this country and stifling the 2 P.M, 
home industries? I am very gald 

and I congratulate my hon. friends for 
having given a decent burial to this O.G.L. at 
least for thia 

I   year and I demand, as firmly as any 
of  my  hon.   friends   on  this  side-------------  
and  that  side  also  I     expect -------------and 
say clearly, strongly and unequivocally that 
this O.G.L. must be buried alive and that the 
notion of Swadeshi must be preached, 
practised and carried on in effect till India 
becomes self-reliant and economically strong 
to build up her own industries and specially 
cottage and village industries. This is the 
minimum I would expect and unless and until 
this is done, I cannot condone any Ministry 
for anything. 

I was listening to the comments of my hon. 
friend Dr. Kunzru to know why there has 
been a reduction in customs duty. Necessarily 
there will be. Because the gates were wide 
open for these unfortunate things in the 
expectation that they will get a good return in 
customs duty. Now the Sea Customs Duty is 
reduced not only because of the O.G.L. being 
buried ten fathoms deep but also because of 
reduction in export duties. Therefore 
necessarily there is bound to be a reduction in 
our customs duties and I am delighted that 
there has been and there should be the 
reduction. My only anxiety is this. I expected 
a clear statement from the Finance Minister 
whether the exchange position so far as this 
planning period is concerned, is firmly 
established and we will no more go from 
State to State and organisation to organisation 
with a beggar's bowl for accommodation or 
for loans. That is what I wanted to be clear 
about and of course some indications have 
been given but I wanted a clear and firm 
assurance on this. 

Madam, I now come to another aspect of 
the question namely, the real Budget. What is 
the Budget. To me the Budget is nothing 
short of the means to give effect to the Direct-
ive Principles of State Policy. We have our 
aspirations, our aims and ambitions recorded 
in our constitution and they are embodied in 
the Directive Principles of State Policy in 
those 15 articles.    I    want     that 
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every Budget should give this House 
a clear-cut notion as to what extent, 
in terms of fulfilment, these items of 
Directive Principles of State Policy 
have been carried out. I must frank 
ly confess that little has been stated 
in this regard and for myself, I 
would not regard a budget as a bud 
get unless and until earnest attempts 
have been made to give effect to 
those aspirations of the nation. What 
are those aspirations? Those are 
mostly contained in article 41. There 
are some in other articles too, but 
the main ones are in article 41. What 
are they? They are the right to 
education, the right to work, the 
right to public assistance during un 
employment. What have you done 
for these? My friend the Education 
Minister  has   already   stated: "Lo 
and behold! I will not be able to give effect to 
the Directive Principles of State Policy in the 
course of the time prescribed." He wants more 
time. That is a definite statement of fact. Well, 
we have to go on. But what are the Government 
doing or going to do in regard to other aspects? 
It is only one out of many of those Principles. 
What are the Government going to do with 
regard to the position retarding the other Prin-
ciples contained in our Constitution? I want a 
clear reply on this issue. Again there is one 
thing to which your heart will be most directed 
and that is with regard to the immoral traffic 
about which you were one of the valiant 
fighters in this House. You have passed a 
legislation penalising 'immoral traffic'. Good, 
but those in the profession have to be rescued 
and Tiave to be provided for. What are you 
going to do? Where is your programme? Where 
is your allotment? I for myself would not call it 
a budget unless and until anything is done in 
this regard. When I say 'you', I mean the House. 
You amended the Hindu Code. You have made 
something other than what the society was. Do 
it and by all means, go ahead. Regarding the 
Income-tax Act, the hon. Finance Minister 
amended it and made it difficult, if not 
impossible, now-a-days to go on -with joint 
Hindu Families.    That as- 

psct of security which the Hindu society had 
provided in her social organisation is 
shattered to pieces. W.iat are you going to do 
What is your alternative to the same? Where 
is your provision for rescue homes in every 
district? I demand from the Ministry, I call 
on the Government and I beg of the hon. 
Members of this House not to sleep quiet 
unless and until you provide rescue homes in 
every district. What are you going to do with 
these unfortunate people for whom there is 
no protection? Give them protection and a 
morsel of food. Your Budget is not a budget, 
your activity is not an activity until this 
minimum is done. I am aware of the fact that 
UP has taken the lead in this direction but 
what are the finances of a State? True, it is 
that the responsibility for this is left in the 
Concurrent List. But to throw it on the State 
is merely mocking at the problem and not 
realizing either the immensity of the problem 
or the responsibility of the State for the 
purpose. 

My only sorrow is that the Treasury I  Benches 
are practically empty.   So let J  me speak to 
the    hon.    Members of j  this House and 
through them to the Ministry that these must 
be heard and provision must be made 
otherwise the budget cannot be  called  a  
budget in any sense of the term. 

I should like to come to another I aspect, 
namely a more rational distribution of the 
proceeds of a number of taxes, the income-tax, 
excise duties, tax on passenger rates, etc., than 
has been done so far. I am aware of the fact that 
the Finance Commission takes decisions and 
recommends and the recommendations are 
followed; but I would like to request the hon. 
Members to think of certain ways which have 
got to be given up and that is the most 
pernicious system, the most pernicious 
principle of treating the realisation as the basis 
for distribution. This is a principle which can-
not be acepted in any country. If there is to be 
any basis of distribution to the States, it should 
be on the basis 
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[Shri Biswanath Das.] of necessity or on the 
basis of development of areas. What do you 
think of States like Rajasthan, Madhya Pra-
desh, Orissa and Andhra? Why should they 
suffer because of a company operating its 
headquarters in Calcutta. Bombay or Madras? 
Let me illustrate Sir. We have got the 
Brajrajnagar Paper Mills in Orissa. It manufac-
tures paper out of raw materials in Orissa and 
the people of Orissa get the worst of it by 
having to drink, foul water of the river. When 
the question of distribution comes up, the 
whole thing goes to Calcutta and Bengal, 
because the company is registered in Calcutta. 
We cannot allow such an unfortunate, unfair 
and injurious system as this. 

THE VICE-CHAIRMAN (SHRIMATI MAYA 
DEVI CHETTRY) : Mr. Das, your time is up. 

SHRI BISWANATH DAS: I am sorry. I   
will   sit   down. 

SHRI SURENDRA MOHAN GHOSE (West 
Bengal): Madam, I thank you for the 
opportunity given to me to speak on this 
Budget. First of all, I congratulate the Finance 
Minister and also the Ministry for preparing 
and presenting a Budget which has caused 
universal satisfaction in the country, except in 
some quarters where there is a little 
confusion, confusion in the sense that it has 
not been understood that we have to 
remember that this Budget is to finance our 
Plan which has been prepared to build a 
society based on a socialistic pattern. Some of 
my friends have laid unnecessary emphasis on 
one Nagpur resolution about ceiling on lands. 
My young friend Shri Bhupesh Gupta, is not 
present here. I wanted to remove some of his 
confus:on. The Nagpur resolution, although it 
puts a ceiling on land, it is not the entire 
Congress plan or programme. It is one of the 
items. We are to see whether the Budget has 
attempted to utilise all available resources in 
the country to finance  the Plan  which  is for 
build- 

ing up a socialistic pattern of society. The 
Plan was discussed in this House; it was 
placed before the people who were also given 
an opportunity to discuss it. After taking into 
consideration the various aspects and the 
various opinions, the Plan was finally adopted 
by this House. Now, in order to make an 
attempt at finding finances for that Plan, one 
should have that aspect of the whole thing. in 
mind. Whether the Nagpur resolution on 
ceiling on land has been taken into 
consideration or not is not a very important 
point here because the State Governments are 
to implement that part of the resolution. We 
have also to congratulate the hon. Minister for 
curtailing Defence expenditure. Every-one in 
this House has a feeling that some attempt 
should be made to curtail Defence expenditure 
and, for the first time, he has made an attempt 
and has made some curtailment in-Defence 
expenditure. 

In regard to the general acceptance of the 
Budget in the country, my hon. friend, Shri 
Bhupesh Gupta who is not here, himself read 
out extracts from certain papers to show as to 
how it has been accepted by the general 
public. I need not say anything more on that 
account. Another hon. friend of mine who is 
not here, Shri Deogiri-kar, said that this 
Budget may be' called a cautious Budget. Yes, 
I also will agree with him but it certainly is 
not a timid one. The Budget is a bold one, as I 
have already stated and tends to make an 
effort to finance the Plan. Therefore, on that 
ground also, our congratulations are due to the 
Finance Minister. 

I suggested something in regard to foreign 
investment while speaking on the Budget last 
year and I would like to draw the attention of 
the hon. Finance Minister to that aspect now. 
My suggestion was for the setting up of an  
investment centre. 

Then, Madam, I would like to draw the 
attention of the hon. Minister to a problem 
relating to the Eastern region, especially 
Calcutta. Some of the 



3073 Budget {General)  1959-60          [ 9 MARCH 1959 ] General Discussion 3074 
employees of the Life Insurance Corporation 
have been served with notices of discharge 
although they were given promises and 
assurances that their services will never be 
terminated and that they will be absorbed in 
the organisation. I know some of them went to 
court and the decision of the court went 
against the Life Insurance Corporation. The 
Life Insurance Corporation was obliged to 
reinstate them and pay them compensation 
also. I would like our Finance Minister to look 
into such cases which are still pending before 
the Life Insurance Corporation. It is no use 
driving these people to desperation, force them 
to go to court when we already know that the 
decision of the court is against us. Therefore, 
their cases should be considered 
sympathetically and justice should be done to 
them. Then I come to the problem—a vital 
problem—of the people living on both banks 
of River Hooghly. Their number will be near 
about a crore including the population of 
Calcutta and Howrah. Their problem—a very 
pressing and a vital one—has been discussed 
in this House and in the other House so many 
times. First of all, about 14 crores of people in 
India depend on the economy of Calcutta Port. 
The deterioration of Calcutta Port is a 
headache for our Government, for the 
Planning Commission, for everybody, and 
they are trying to find out a solution of that 
problem. There is also the salinity of the water 
of river Hooghly. In this House, Madam, you 
will remember that the Deputy Minister for 
Railways in reply to a question stated that the 
deterioration of the engines was due to the 
salinity of river Hooghly. Then there is erosion 
on both banks. Those who have seen it will 
support what I say. Such erosion is taking 
place on both the banks of the river that 
houses, mandirs, ghats for bathing, all these 
are being washed away or submerged for the 
last three or four years. One solution is a 
subsidiary port to Calcutta Port on the west 
bank of Hooghly. This suggestion was made 
by the World Bank but the suggestion was  for  
a  deep  draft     port  and for 

that investigation is going on. In the meantime 
we have been told that some decision has al-
ready been taken to have a subsidiary port at 
Haldia. By all means We must go ahead with 
that project to give relief to Calcutta Port to 
some extent but that is not going to solve the 
problem which I have in my mind. 

Then, Madam, there is another project, 
Farakka Barrage Project. The German expert, 
Dr. Hansen, we were told, was of the opinion 
that the Farakka Barrage will solve all the 
problems of this region. We do not know how 
long it will take for the Government to come to 
a decision about this Farakka Barrage. The-
other day there was a report in the papers that 
our Government has taken a decision and that 
the matter will be placed before the Cabinet 
and it was also stated that probably the Cabinet 
will also agree to this proposal because they 
have realised the urgency of the matter. But on 
the same day another report also appeared in 
the papers that the Pakistan Foreign Minister 
has stated that they were negotiating with our 
Government regarding this Farakka Barrage. 
We know the result of such negotiations and I 
am not very hopeful, if we were to depend on 
these negotiations with the Pakistan 
Government for the construction of this project, 
if we will have it in the near future. Even if we 
had the Farakka Project, the problem which I 
am now stating will not be solved because it 
will take some ten to twelve years to be 
completed. In the meantime the salinity of the 
river is increasing alarmingly. Therefore 
something in between has to be done to remove 
this salinity of river Hoogly. Madam, there was 
an article in Prabasi, a Bengali magazine, in its 
Shravan issue written by Shri Kanai Ghose 
under the title Calcutta and the industrial area 
around it on the verge of ruination'. In that 
article he has, in my opinion, made out a very 
good case basing on. historical  data  and 
Government     re- 
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cords that unless we pay immediate attention 
to this problem, it may be that we shall have 
to repent. 

Then, Madam, there was a meeting of the 
Shipping Sub-Committee of the Bengal 
Chamber of Commerce and Industry in 
Calcutta very recently and it was reported that 
the hon. Minister, Shri Raj Bahadur welcomed 
in this connection the Report of Capt. Killick. 
Madam, I had an occasion to see . . . (Time 
bell rings.) Two or three minutes more. 

THE VICE-CHAIRMAN (SHRIMATI MAYA 
DEVI CHETTRY) : Fifteen minutes are over. 

SHRI SURENDRA MOHAN GHOSE: 
Fifteen minutes will be too short for me. I 
have not spoken on the President's Address. 
Generally I do not speak. Please give me five 
minutes more. 

THE VICE-CHAIRMAN (SHRIMATI MAYA 
DEVI CHETTRY) : The time allotted is fifteen 
minutes. 

SHRI SURENDRA MOHAN GHOSE: I am 
trying to finish this. I won't take up any other 
point. Let me finish this. In Capt. Killick's 
Report it is suggested: 

"The simplest and cheapest method of 
restoration is an artificial barrage scheme to 
regulate a flow of fresh water direct from 
the Ganges throughout the year. Apart from 
any considerations of conservancy, the 
influx of salt water due to the 
preponderance of the flood flow during the 
dry season has rendered the water in the 
upper reaches of the Hooghly so 
excessively saline as to be barely potable 
and a restoration of the fresh water supply 
is essential for the reduction of this 
excessive salinity." 

Further  on  he  states: 

"In   1942,  T.  H.   Oag  was   of  the 
opinion that  2,700  cusecs      of fresh 
water were  necessary  to     sweeten 

the river at the then existing degree of 
salinity, the position is now much worsened 
and it is possible up to double that volume 
would be needed for this purpose alone." 

Madam, then there was a symposium in 
Calcutta where a number of expert engineers 
took part. As time is short I cannot go into the 
details but they also were of the opinion that 
something should be done immediately. They 
also suggested some remedy—not exactly 
what should be done but a direction. Then the 
other day the President of the Bengal 
Chamber of Commerce in his speech also 
referred to the problem and said: 

"I am told that increased salinity of the 
River in its upper reaches is symptomatic of 
the damage which has resulted from the 
failure of fresh water supplies during the 
long dry season with the consequent 
destruction of the preponderance of the ebb 
over the flood flow." 

So from every quarter they have emphasised 
the need for taking up this problem 
immediately and doing something so that the 
salinity may be reduced. One of the 
suggestions is that some high-powered 
committee representing the different 
ministries concerned should be set up to look 
into this, to make a survey and immediately 
suggest some solution. 

Madam, my time is up and I do not like to 
take others   time.   Thank you. 

SHRI    P. T.    LEUVA     (Bombay): 
Madam Vice-Chairman, it is rather 
unfortunate that on a subject like fjiis, where 
the lives of millions of our countrymen are 
affected, we have to go by the limitations of 
time in offering our remarks, as a result of 
which I will not take the House to the various 
details, which I would have liked to do. I 
would like to compress my remarks in as short 
a space as possible. 
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Madam,  the  lot  of     the     Finance Minister 
is not a happy  one.     If he receives  bouquets  
from  one  side,  he ,gets brickbats from    the 
other.    Our country   is   occupying  such   a   
crucial position     in     the     under-developed 
• countries  of    the world that    every action 
of  the Finance Minister    will have 
repercussions not only in    this country   but   
outside   the   country   as well.     We  have  
chosen  the  path  of economic   development   
in   a   planned manner, but as you are aware, 
economic development in an    undeveloped 
economy   has   to   pass   through   viery 
•critical  and  trying  times.     The     resources 
which are available to a developed   economy,   
industrialised  economy,  are not available to  a    
country like ours.    That puts a limitation on 
our  efforts to utilise the     resources, the 
limited resources  that are  available  to   us,   
to   the   best     advantage possible. In the light 
of these factors we have to judge the budget 
proposals that  are before the House    for 
discussion.    We have also to consider one 
very important factor and    that is what were 
the economic conditions prevailing in the 
preceding year, because these are the things 
which will condition our action in future. 

The Finance Minister in his budget speech 
has given a review of the economic conditions 
prevailing in the country during the preceding 
year. It is no use denying the fact that last year 
we were rather unhappy. There was a short-fall 
in agricultural production. There was also an 
overall short-fall in industrial production as 
well. In view of those factors we might be 
tempted to take a pessimistic view, but as you 
are aware, agricultural production in this 
country has to solely depend, to a large extent, 
on the vagaries of the monsoon. Even though 
our cultivated area in acreage is larger than the 
cultivated area in China, our production is less 
than that of China. The reasons are many, but 
one of the most important of them is that the 
cultivated area under irrigation in India, 
according to the figures  available,  is  hardly  
17  to   18 

per cent,    while in China, the story is   the  
other  way.      In   our   country still  we  are  
not     utilising     modern techniques  of  
production,     but it  is heartening to note  that  
during     the last five years or so, our 
consumption of  fertilizers   is      increasing.      
Even then,    without the assistance of irrigation  
our agricultural production  is not likely to 
improve.    Similarly, we had a short-fall in 
industrial production.   The reasons are many,   
but one of the dominant factors,    which     is 
now controlling our industrial     production, is    
the    availability of raw materials.   We have to 
depend on raw materials from  outside countries 
and our  foreign  exchange  resources     do not 
permit us to import as many raw materials as 
we might desire.    These are  the factors  which 
have impeded the growth of our industrial 
production, which, in turn, has affected the 
national   income  as  such.     Although last 
year the national   income may   not have   
increased,   at   least   it   has   remained at the 
same level as    that of 1956-57.     A point was  
made  by my hon.     friend,  Mr.  Rohit Dave,     
that the pef capita income is going down. It is 
no doubt a fact that there is a slight fall in the   
per capita   income in this country,    but the 
reasons are quite obvious.    The rate of    
increase in population, which we had assumed 
to be l-25 per cent, per year, has actually turned 
out to be 1-8 cent. Therefore, naturally with the 
level    of income, it is  bound to show a fall in 
per capita income.    These are factors which  
we  have  to  bear  in  mind  in order to chalk 
out the future course of action. 

Madam, no development can take place 
unless we are prepared to work hard, unless we 
are prepared to make sacrifices. Today in our 
country so far as the financial resources are 
concerned, I can say with justifiable pride that 
our performance in the raising of resources has 
actually exceeded the targets which were set 
before us by the Planning Commission. The 
Planning Commission, in the Second Five Year 
Plan, had !  fixed a target of Rs. 850 crores   to 
be 

130 USD—5. 
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[Shri P. T. Leuva.] 
raised by additional taxation. According to the 
Appraisal of the Second Five Year Plan 
published by the Planning Commission, we 
have, really speaking raised ! Rs. 900 crores. 
Therefore, from the point of view of making 
revenue available to the State for the purpose of 
implementing the Plan, it cannot be shifted to 
the shoulders of the people in the sense that they 
have not given the resources which were fixed 
by the Planning Commission. Under the 
circumstances a natural question can be asked: 
What is the reason why our economy is not 
picking up? The reason was also given in the 
Appraisal that during the two years which were 
under review in that report they had come to the 
conclusion that even though resources were 
raised by additional taxation, the additional 
resources were diverted to projects which were 
not under the Plan, meaning thereby that we had 
permitted ourselves to utilise our resources for 
non-Plan projects. It is, therefore, now essential 
that, whatever additional resources we may 
raise, we have to maintain a strict control to see 
that the additional resources, which we raise, are 
not spent away on projects which are not in the 
Plan. It is very difficult, Madam, to know what 
a Plan project is and what a non-Plan project is, 
because there is a certain volume of expenditure 
under the Civil Administration which is of a 
developmental character. That expenditure rises 
because there is a certain amount of expenditure 
on Plan projects. It is now a happy sign that the 
Finance Minister has adopted an accounting 
procedure whereby there would be separate sets 
of accounts for Plan expenditure and non-Plan 
expenditure. I hope that with this control our 
resources would be utilised in a more scientific 
manner. 

Madam Vice-Chairman, the question of 
deficit financing has been raised in this House 
on several occasions. I am no financial or 
economic expert.     But  whatever  common  
sense 

that I possess guides me in one direction, and it 
is this that it would be unscientific   and  
uneconomic  to     put a ceiling on deficit 
financing as such. I do not see any sanctity 
attached to a  ceiling to  be fixed, because if the 
production increases in the    agricultural sector 
as well as in the industrial sector,   there  is  no  
harm  if     deficit financing is resorted to.    But 
if there is  a short-fall in industrial  or agri-
cultural production and even then if purchasing  
power  is     pumped     into the system,  it may 
be  that inflationary pressures might arise.    But 
our past experience shows that even     if we  
accept the various estimates that we  made  
regarding  the  volume     of deficit  financing 
till     today     which might  have     amounted  
to     Rs.   900 crores or more, in spite of a 
volume of expenditure of that nature we do not 
see those pressures which can be called  as 
alarming.     In a developing economy some rise 
in prices is going to   be  inevitable,  because     
whatever you might plan to spend    may    not 
produce immediate economic    results. A 
project  might  take time to     give you 
dividends.    In that process it is possible that for 
a certain period of time  there might be rising     
priceg. Our     experience     shows     that     the 
volume of deficit financing that    was resorted 
to in the past    has     been absorbed in  the 
economy,  and if we step up our effort and 
increase production in the future, I do not    see 
any necessity to put a    ceiling    on deficit 
financing  as such.     Now    the resources  
which  are     required     for running the 
administration    have to be raised by the State 
in one or two ways.    One of the ways is that 
the money which is required for current 
expenditure may  be raised by  taxation.    The 
money which is     needed for purposes of 
capital    expenditure may be raised by 
borrowing.    But if both these  sources  do  not  
give     us sufficient  money   to  implement     
our programme, then the Government has no 
alternative but to resort to deficit financing.      I   
would,   therefore,   suggest to  the hon. 
Members who     are unduly    apprehensive    
about    deficit financing—let them make efforts    
to> 
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mobilise the savings of the people for 
development purposes. I have been saying, and 
I repeat it today, that there is a surplus of 
purchasing power in the rural areas. Although 
my hon. friend, Dr. Reddi, did not agree with 
me last time and this time also. I have no hope 
that he will agree with me when I say that 
there is enough scope to raise further resources 
from the rural areas, I am. not advancing this 
argument for the purpose only of mobilising 
the resources. I am making the suggestion on a 
different ground altogether. As you are aware, 
70 per cent, of the population of our country 
reside in villages. The biggest industry that we 
have got is agriculture, and nobody can deny 
the fact that the return for agricultural produce 
has certainly increased, which has resulted in 
an increased purchasing power in the rural 
areas and which is now being •pent on higher 
consumption. It is for the purpose of 
restraining consumption of foodgrains that I 
am suggesting that we must make every effort 
to remove that surplus purchasing power for 
the benefit of society as a whole. We may get 
market loans to the extent that we desire, but 
our only hope of increasing the rate of 
development in this country lies in our success 
of small savings, because, unless we intensify 
our efforts in mobilising the resources lying in 
the rural sector, that saving is likely to be 
dissipated. I would therefore urge upon the 
Finance Minister to intensify his efforts and 
step up our target for small savings. 

Now I will come to the question of taxation. 
The Finance Minister has made proposals for 
raising a further revenue of Rs. 23 crores only. 
Even though on current account' there is a 
deficit of Rs. 82 crores, he has not thought it 
wise to raise the entire amount by taxation. In 
that direction he has adopted the wisest course 
because the level of taxation that we have now 
reached, is of such a nature that it may be that 
further raising of resources by taxation may 
hamper  production,  because  the  task 

of the Finance Minister is to evolve such a 
system of taxation that it does not hamper 
production but in a way proves as an 
incentive. Now for that purpose let me take 
the case regarding his proposals for direct 
taxation. (Time bell rings.) 

Madam Vice-Chairman, if you give me 
some time, I would like to make one  or  two  
observations. 

THE VICE-CHAIRMAN (SHRIMATI MAYA 
DEVI CHETTRY) : Yes. but you have taken 
twenty minutes. 

SHRI P. T. LEUVA: I will make a reference 
to the taxation on companies. The Finance 
Minister has been assailed on both sides. 
Neither my friends sitting opposite nor the 
Federation of Indian Chambers of Commerce 
and Industry are satisfied. This very fact shows 
that the proposal of the Finance Minister is in 
the right direction. Those friends who opposed 
the withdrawal of the wealth tax on companies 
did not care to study the speech of the Finance 
Minister. If they had devoted certain time and 
attention and had the patience, they would 
have found in the Budget Speech itself that 
what ha proposed was only absorbing the 
wealth tax on companies and the tax on excess 
dividend in his new proposals of taxing the 
companies. A great furore has been raised 
regarding the doing away with the grossing of 
dividends. Those people who do not care to 
understand a technical matter will always 
make criticisms which are not worthy. Under 
the present system what happens is, when a 
dividend is declared, the company pays the 
income-tax and the super tax on its profits to 
the Government. And after deducting those 
taxes, a dividend is declared which is not the 
entire surplus which remains after deducting 
the taxes. But under the present system, when 
income-tax and super tax are paid by the 
company on its profits, the notion is assumed 
that on the dividend which has been received 
by the shareholder,   income-tax   has   already 
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been paid by the company and notion-ally, a 
credit is given to the  shareholder to the extent 
of that income-tax and when  the  assessment  
of the     shareholder is  to  be  done,  the     
dividend plus the notional amount of income-
tax   are   added   to   the      income-tax of    the    
shareholder.   But    he gets a , credit  for  the  
income-tax     which has    been    paid    by the    
company. Now,     as     you     are     aware,       
Sir, the rates  of taxation  on     companies are 
certainly  higher than   the     rates which are 
being paid by individuals. As   the  Finance  
Minister     has     explained, this system is very 
involved, very technical and a time-consuming 
one.    Now it has been replaced by a system  
which  is  very  simple  and  it is this that now 
#the companies will pay  25   per  cent.     
income-tax     and 20 per cent,    super tax on 
their profits.    That means 45 per cent. Forty-
five  per  cent,     will  be  paid  by  the 
companies   on  their  profits.     But  so far as 
the dividend is concerned, the system of 
grossing will be done away with.   But at the 
time when the dividend is  paid  to  a  
shareholder,     the company will deduct 30 per 
cent,  of the dividend     and make an advance 
payment   to   the  Government  for   its tax  
liability,   and   when  the     shareholder's   
income  is     assessed,     there would  be   a  
credit  given   to  him   of the  income-tax 
which would be liable  to  be  paid  on  his  
dividend.     If 30 per cent,    is more than what 
his liability is, he will get a refund. But if 30 
per cent,    is less than what he has to pay, then 
he will have to pay to the Government as such.   
And the entire  proposal  of the  Finance Min-
ister is not to increase the burden of the   
company   or     the     shareholder. Government 
is not going to realise a single farthing more 
than what it is getting today.    Therefore, to 
say that the   companies  or  the      
shareholders would   be   at  a   disadvantage   
is,   to my mind,  a misunderstanding of the 
whole situation  because we  are considering  
the case  of  such  companies which are in a 
majority. We take the instance      of      average      
companies making average profits.     It is     
not possible  for  any  Government  or  for 

any human being to provide for each and  
every  eventuality. 

THE VICE-CHAIRMAN (SHRIMATI MAYA 
DEVI CHETTRY): Twenty minutes were 
allotted to you. You have taken twenty-five 
minutes. 

SHRI P. T. LEUVA: I will take only one 
minute more. I will only refer to one point 
which has been severely criticised by so many 
people and that is regarding indirect taxation 
on khandsari sugar and after that, I will resume 
my seat. I am sorry that I have to take up the 
time of the House, but this question is of such 
vital importance that if I do not make my 
remarks regarding this tax, I will be failing in 
my duty. Khandsari sugar and crystal sugar are 
two varieties which are produced from one and 
the same sugar-cane. The production of 
khandsari sugar at the moment is only 2-2 lakh 
tons in a year and all the factories more or less 
are situated in TJ.P. It has been questioned 
why this necessity of life of a poor person is 
being taxed unnecessarily. If you see the 
figures, you will find that within the course of 
five years, especially since 1955-56, the 
number of units producing khandsari sugar is 
going up. The units which were, in 1951-52, 
producing only 90,000 tons are now estimated 
to produce 22 lakh tons. What is the reason? 
The reason is very simple that kharwlsari sugar 
has not to pay anything by way of taxes to the 
Government. At the moment, sugar is charged 
excess excise duty; then commission has to be 
paid to the co-operative societies; there is the 
sugar-cane cess and so many things are there, 
which give an undue advantage to the 
khandsari sugar to the tune of Rs. 14 per cwt. 
Another most important thing is regarding the 
economic waste that is involved in the 
manufacture of khandsari sugar. As you are 
aware, Sir, khandsari sugar gives only a re-
covery of six to seven per cent, of the sugar-
cane which is utilised    for 

! production, while the crystal sugar gives you a 
recovery of nine to ten per cent.    On 
economic grounds only, 

I  without referring to any other question,  it 
would be justified that    we 
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should not allow anything which is of an 
inefficient nature, which is an economic waste 
to the nation^, This three to four per cent, 
waste which is less in the sugarcane is itself a 
sufficient ground for discouraging the 
production in the khandsari sector. 

Madam Vice-Chairman, as I have exceeded 
my time, I do not wish to say anything more. I 
thank you very much. 

SHRI     J. V. K.    VALLABHARXO: Madam, 
many of my friends on this side and the other 
side have spoken on  the  Budget  and  made     
valuable sugestions and criticisms.    I do    not 
like to take much time of the House in going 
into the details of the Budget.    But one thing 
we have to bear in mind and that is that this 
Budget is  presented  in  the     midst  of     our 
implementing the Second    Five Year Plan.     
The Second Five Year    Plan has  held  out  
many     hopes  to     the people  regarding  
employment opportunities,   regarding   food,      
regarding industrial development and all-round 
social progress.    But    unfor-3 P. M.   tunately 
today, after    nearly Z^ years of the   working   
of the Plan we have a speech from the Finance  
Minister who tells  us     that there is something 
wrong everywhere, falling  production,     rise   
in     prices, somewhere some drought, and he 
does not  give  us  even  a  confident     note 
about  employment.     What     is     the reality 
in the country today?     After 2J    years    of   
working   of   the Plan with    laudable    objects    
we    come to    a    stage    of    questioning      
the very fundamentals that    are     posed by the 
Plan, namely, the object of a socialist  society.     
My     friend,     Mr. Bhupesh Gupta has 
correctly    stated that neither in the Budget   
Speech   nor in any of the speeches of those of 
my friends who have supported the Finance  
Minister  have  they  taken  into consideration 
what has happened    to the  great  ideal  that  
they want     to reach. 

Madam Vice-Chairman, just now we heard 
the speech of the Food Minister as to what the 
situation in 

I am sorry he is not here. He very cleverly has 
given us certain facts and figures and 
intelligently avoided the consequences of 
them. Today the economy of the country and 
the very fulfilment of the Plan stand on two 
vital kingpins, which I call two vital issues, 
food and agricultural resources. Today we are 
driven to a position where even after ten years 
we are not able to reach anywhere near a 
solution of the food problem. Years roll by; 
crores of rupees are spent on importing 
foodgrains yet we take satisfaction that 
everything is going on very well. 

Well, the Food Minister himself has given 
us figures about the increase in food 
production. 1 take them for granted. Also the 
statistics that are provided by the ECAFE 
survey tell us that there is increasing food pro-
duction, that there is increase in import of 
foodstuffs and that there is increase in the 
cultivation of land where cereals and pulses 
are grown. Nearly two crores of acres 
additionally are brought under cultivation and 
there is increase in the yield per acre also in 
the matter of rice, jowar, maize and wheat, 
which is also constant. But what is happening 
with all this increase? Why is it that today still 
there is famine in the Anantapur district? Why 
is it that still today there was wheat shortage 
for some days in Delhi? How is it that today 
the common man is not ab,le to reach the 
prices that are being offered by the hoarders 
and the blackmarketers in the cities? What is 
wrong with this Government? Has the 
Government any policy regarding food prices? 
Has the Government ever thought out 
seriously why it is failing to hold a price line 
for the foodstuffs? 

The other day the Finance Minister was 
telling us that the food situation was 
deteriorating because there was failure of 
crops last year, which was, after all, an 
exceptional year as the Food Minister himself 
agreed just a few moments ago. What is 
happening to this food production? Who is 
responsible for this debacle? The Govern- 
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Some time back the National Deve 
lopment Council gave serious thought 
to it, and many leading economists 
also suggested that unless and until 
we controlled the food prices, unless 
and until the State takes on trading in 
foodgrains, the rise in food prices can 
not be checked, and with it again the 
rise in the prices of other essential 
commodities. The National Develop 
ment Council decided on and recom 
mended to the Government the above 
steps. The Pri'me Minister also has made 
many statements, but here comes the 
Food Minister and tells us that there 
are many administrative difficulties, 
here, there and everywhere. Adminis 
trative difficulties and all types of 
difficulties were put forward and the 
common man was thrown to the 
Whims and fancies and the vagaries 
of the looters and the blackmarketers. 
The State machinery is at the disposal 
of these looters. In my State of 
Andhra the whole State stood as if in 
surrender to the mill-owners, and the 
mill-owners in Andhra dictated terms 
to the Government in Andhra Pradesh 
about the prices of rice. Here in 
Punjab, which is supposed to be a 
granary, which is supposed to be a 
surplus State, the people in Ambala 
and Amritsar and the workers in those 
places have to go starving, because 
they are not able to reach the prevail 
ing high food prices. There are the 
Scheduled Banks which lend money, 
and there is the Governor of the 
Reserve Bank who says: We cannot 
help it. The banks come out and give 
loans and advance money to these 
hoarders to take over all the food 
that we import. Here is a case where 
the Government should be hauled up. 
I can even say the Food Minister has 
failed in his duty to solve this prob 
lem. Even after ten years if you 
cannot solve this little problem I think 
it is eternal shame to the Govern 
ment, and I do not know how he 
thinks everything       is       O.     K. 

[MB. DEPUTY CHAIRMAN in the Chair.] 
He tries to point his accusing finger at the 
Government in Kerala and to say that the 
Government there    are 

mountain-tops or in the sea beds. Well, 
Government owes an explanation to this 
House. 

The Foodgrains Inquiry Committee, the 
Asoka Mehta Committee I mean, has 
suggested the solution and the Government 
accepted it and they formed a Food 
Committee. But nothing tangible has been 
done so far. This is a glaring example of how 
bungling on vital issues is being done. 

Another important point which I would like 
the House to ponder over is the problem of 
land. This again is very serious. The food 
problem cannot be solved unless and until a 
basic change in the economic relations of the 
peasantry in the countryside is brought about. 
The Planning Commission recognised it. The 
First Five Year Plan said it. The Second Five 
Year Plan demanded it, and the Prime 
Minister and every one of the big leaders 
announced that unless and until we have land 
reforms, unless and until there is a ceiling on 
land and unless and until the peasant is 
assured of a share in the economy of the 
country this problem cannot be solved. The 
disparities in income will go on and unless 
and until the disparities are removed nothing 
can be solved. 

SHKIMATI YASHODA REDDY: What? 
SHRI J. V. K. VALLABHA RAO: I am only 

sorry you are not in a village. Mr. Deputy 
Chairman, I am glad that at least now the 
Congress has passed certain resolutions, es-
pecially on the question of land reforms and 
land ceilings, at Nagpur, and very high-
sounding speeches are delivered about the 
necessity of cooperative farming, and other 
things also. So far as co-operative fanning is 
concerned, it is very good in principle and 
theory, but the virulent campaign that is 
carried out without there being the minimum 
necessary steps which should precede co-
operative farming with a view to 
implementing it, and the speeches delivered in 
this regard seem to me like just giving the 
signal to a train which has no engine at all, 
and my friends like Shri Masanf 
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form and just say that the train is moving over 
them. Well, where is the peasant today in the 
rural economy? What is happening to him? 
Where is the tiller of the land? The moment 
you announce that land reforms are going to 
come about, the moment the Government said 
that in my State of Andhra and issued an 
Ordinance saying that the peasantry should 
declare what amount of surplus land they had 
got over and above twenty acres—what 
happens in days and even in hours! In my 
district a certain zamindar, who happened to 
be a member of the hon. lady Member's party, 
owned some 2,000 acres of land. All those 
2,000 acres have become 20 acres in one night 
by jugglery. 

THE MINISTER OF REVENUE AND 
CIVIL EXPENDITURE (DR. B. GOPALA 
REDDI): What is that lady Member's party? 

SHRI J. V. K. VALLABHARAO: I am only 
referring to your hon. friend who is sitting 
behind you. (Interruptions.)  I could not 
follow. 

SHRIMATI YASOHDA REDDY: He 
■wants to know what the Communist 
Members have done. 

SHRI J. V. K. VALLABHARAO: You refer 
to Mr. Sanjeeva Reddy. He will tell you. 

I wish the Government of Andhra had 
published the figures of land redistribution 
among the poor peasantry.   I am prepared to 
help them. 

Sir,  when  the question     of     land 
redistribution came,  immediately    an 
Ordinance was issued.   Transfers took place 
and people were evicted from their land 
overnight.    In the district of Vizag, in one 
zamindari area, from nearly ten to fifteen 
villages peasants were evicted.   The land was 
parceled out and all kinds of relations    were 
created and new people were entered and  the  
Hindu  Succession  Law  was taken advantage 
of.    All    types     of officers went to the help 
of these land owners.    And,  today the 
situation  is that in a district like Khammam 
where 

the Government was expected to hava 60,000 
acres of extra land .  .  . 

SHRI   V.    PRASAD   RAO  (Andhra 
Pradesh):  1,60,000 acres. 

SHRI   J.   V.   K.   VALLABHARAO: Instead 
of 1,60,000 acres of land there is not even 3,000 
acres    of    surplus land.    In  West  Bengal,  
the  Government told us, they were expected to 
have  12,00,000  acres of surplus land; now the 
hon. Minister said that there is not even 1*6 lakh 
acres     surplus land.    In Punjab, they say that 
three lakhs of acres of surplus land will be 
available.   What is happening to your slogan?    
What is happening to    your resolutions?    Your    
resolutions     and slogans are just warnings to 
the propertied  classes  to     set    right    their 
houses  and  cheat  the  common  man. That  is  
what is     happening     today. Today where is 
the guarantee to the peasant that the land which 
his father tilled, which he tilled and which he 
has been using for    generations, that he will 
retain it.    A    proper    thing would have been a 
guarantee to    the tiller    annulling     all    these   
benami transfers.    With  the  issue     of     the 
Ordinance transfers have been effected. 

Now you talk about land reforms, about co-
operative societies    but the peasant is nowhere 
in the picture. I would like to know from the 
Government whether they are honest in their 
resolutions and professions?   Are they honest 
in their vast declarations about socialist pattern  
of society and     all these things?    At least the 
minimum that is expected  of this  Government 
and the Andhra Government is their honesty in 
the Nagpur Congress Resolution and a vital 
problem like    the food  problem.    The first  
and     foremost step should be the    stoppage 
of evictions.    Issue  an   Ordinance  from the 
Centre instructing your ministries in the States 
stopping evictions, stopping    benami    
transfers,    putting    a ceiling. Only after that 
think of your co-operatives.     (Time    bell    
rings.) I began at five minutes past    three. 

MR. DEPUTY    CHAIRMAN:      You 1   
have already taken 15 minutes. 
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SHRI J. V. K. VALLABHARAO: Two 

minutes more. So, this is the immediate thing 
that could be done. But without doing this, to 
talk that you will be able to have co-operative 
farms and that everything will be all right is, I 
am afraid, living in somebody's paradise, but 
not in    reality. 

Thank you. 
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Gandhi-ism   is     marching     towards neo-
Gandhi-ism 



      3097 Budget (.General) 1959-60       [9 MARCH 1959] General Discussion 3098 
 

 

"Let us not have a false     sense  of patriotism 
in this matter." 

"The highest development of Indian 
mind must be possible without a 
knowledge of English. To get rid of the 
infatuation of English is one of the 
essentials of Swaraj." 

"My idea is for banishing English as a 
cultural usurper as we successfully 
banished the political rule of the English 
usurper. Everyday lost in making this 
necessary change is so much cultural loss to 
the nation." 
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destroyed, it is bureaucracy which, takes its 
place. Bureaucracy is more highly organised 
and more highly class-conscious than any 
other class in world history. 

Like any other social group, it lives and 
reacts, it defends itself and advances with the 
aim of increasing its power. It is an 
impersonal machine. It becomes currupt and 
inevitably creates privileges and parasitic 
functions. 

The interference of Government which is so 
necessary in the beginning* 
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gradually turns into a vital personal Interest 
on the part of ruling bureaucrats. Nationalized 
property doesn't seem to belong to anyone. 
Hence there are enormous thefts and 
misappropriations. 

In 1954, in Yugoslavia alone, over 20,000 
cases of theft of socialist property were 
discovered. 

The bureaucracy tends to handle national 
property as their own, at the »ame time they 
waste it as if it was somebody elses. 

 

SHRI SANTOSH KUMAR BASU (West 
Bengal): Mr. Deputy Chairman, Sir, while 
Parliament is undoubtedly expected to fulfil 
its critical role, I hope it will not be out of 
place—and it would be permissible— to say a 
few words in support of the Budget. May I 
begin by congratulating the hon. Finance 
Minister on the very clear and realistic 
presentation of the financial situation which 
he has made in his Budget Speech? Sir, the 
House, as I have said, cannot abrogate its 
critical role but is it necessary, at the same 
time, to indulge in scathing and reckless 
criticism and to coin words and epithets 
regarding the Budget to create a false and 
mischievous impression in the public mind? 
Sir, an atmosphere of gloom and despondency 
has 

been created on the floor of this House with 
regard to the financial situation in this country 
and what is more, one hon. Member for whom 
I have great respect has gone even to the 
length of saying that the Second Five Year 
Plan has definitely failed although it has only 
passed througk half its term. Sir, it has been 
said that attention, should be focussed on the 
failures which have overtaken the 
Government in the execution of the Five Year 
Plan and in the general administration of the 
country on the occasion of the discussion of 
the Budget. Simply because the anticipated 
targets have not been reached to the fullest 
extent, should we not take stock of the 
situation in retrospect? 

Surely, we remember the hectic days this 
time last year when the country was being 
rocked by the shocks of an unprecedented 
Budget. Have we forgotten the uncertainties 
and the anxieties of heavy withdrawals from 
the Sterling balances and the dark future that 
seemed to lie ahead so far as the fulfilment of 
the Plan was concerned? Sir, what is the 
picture today? We are dealing with a sober 
and restful Budget when it can be said, in mild 
and measured terms, that the situation has 
eased to some extent. There has been some 
fall in prices and the decline in foreign 
exchange reserves has been halted. The 
economic situation is somewhat better and in 
the cautious and restrained words of the 
Finance Minister, 'we are sensing the effect of 
the various measures we have taken.' Clear 
signs of normalcy are appearing on the 
budgetary scene such as can be expected in an 
under-developed country seeking to achieve 
quick and substantial results. This is certainly 
not the time to preach a counsel of despair that 
all is gone and all is lost. 

Sir, we have just heard from the Food 
Minister that agricultural production has 
registered an improvement. Industrial 
production also, the Finance Minister has told 
us, has shown significant increases in a   wide 
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range of industries, and very important 
industries they are, which have been 
catalogued by the Finance Minister in his 
speech. Better utilisation of existing capacity 
and expansion of programmes has been 
responsible for the increase in production in 
the industrial field. Planned programme is in 
full operation for production of steel in the 
public sector and for the manufacture of 
heavy machinery and electrical goods. 
Foreign exchange difficulties have been 
largely obviated by the assistance extended 
by friendly foreign countries in which '.he 
Finance Minister himself has played a 
significant part. 

Now, the position regarding the balance of 
payments reflects the progress of the Plan in 
an unmistakable manner. While the large 
import on Government account to implement 
the core of the Plan rose from Rs. 201-5 crores 
in 1956-57 to Rs. 492'8 crores in 1957-58, 
private imports declined during the year by 
Rs. 122-3 crores to Rs. 682 crores as a result 
of the strict restrictions imposed on imports 
during 1957. It has been suggested by the 
leaders of the private sector—currently 
meeting in Delhi— that the cuts in imports 
necessitated by our foreign exchange position 
have affected production rate. While this may 
be true to some extent in the engineering 
industry and such other industries in the 
private sector, and of course in the shipping 
industry also, the fall in imports, to my mind, 
is definitely a matter of congratulation and not 
of condemnation of the policy of the 
Government, namely, to prune our imports to 
husband our foreign exchange for the 
execution of the Plan with devotion and 
vigour. I am not unmindful of the fact that the 
fall in private imports is also responsible for 
the increased revenue deficit which has been 
caused entirely by the decline in customs 
duties on private imports. This should be a 
matter of national rejoicing that at last we are 
freeing ourselves from the shackles and 
stranglehold of foreign consumer goods of 
everyday use. It demonstrates   that     in     
independent 
130 RSD—6 

India we are realising one of our cherished 
dreams when the Swadeshi Movement swept 
over Bengal in the early years of the century. 
'Necessity is the mother of invention' was one 
of our favourite slogans in that great 
movement. Today this rigorous restriction on 
imports has resulted in increased production 
of a large variety of consumer goods within 
the country. Competition in quality and price 
is also enuring to the benefit of the common 
man. Further more, it is giving a fillip to our 
export trade to which large concessions and 
facilities have been extended. Therefore, on a 
long range view this inevitable fall in import 
duties is a significant step in the fulfilment of 
our national destiny. Sir, we are preparing for 
the day when in a fully developed industrial 
economy our exports of finished products and 
other materials will yield substantial balances 
in the normal course of trade and commerce. 
Until then in these abnormal years of a 
developing economy we must be prepared for 
a restricted import revenue. Of course, from 
the financial point of view this revenue deficit 
raises problems which will have to be met in a 
bold and realistic manner. Our ways and 
means programme and our expenditure budget 
will have to be framed and fashioned in such a 
way as to secure at least a balanced budget 
without fresh taxation even in these struggling 
years, when a real substantial surplus cannot 
be expected from our financial dealings. But 
so long as that ideal is not achieved, we have 
to lighten the burden to the utmost possible 
extent, so far as taxation measures are 
concerned. 

Applying that test to these proposals which 
have been placed before us by the Finance 
Minister, what is the picture we get? In the 
matter of indirect taxation the Government 
has 'iken care to see that the burden does not 
fall on any article which is in essential use by 
the low income groups. Refined diesel oil, 
and vapourising oil, art silk fabrics, rayon 
yarn  and  staple  fibre,  motor vehicle 
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[Shri Santosh Kumar Basu.] tyres and 
vegetable oil with exemptions in favour of 
small producers and that highly controversial 
and questionable luxury which has been men-
tioned as 'some kinds of cigarettes'— these 
have been brought under the scheme of re-
adjustment of existing excise duties. As 
regards khandsari sugar and unmanufactured 
tobacco adequate reasons have been given by. 
the hon. Finance Minister in his speech. Now. 
Sir. that being the position . . . 4 P.M. 

SHRI V. PRASAD RAO:  Too much 
of sweetness. 

SHRI SANTOSH KUMAR BASU: It is for 
you, because you are too bitter all the time. 
Now, Sir, a point has been raised by my hon. 
and esteemed.friend, Shri Mriganka Mohan 
Sur, that the enhanced duty on diesel oil will 
have an adverse effect on road transport and 
to that extent on prices of foodgrains and also 
on industrial progress. While it is true that 
diesel oil used in industrial establishments 
will have to bear a part of the burden, the 
proposed enhancement will have practically 
little or no effect on movement of foodgrains 
and industrial raw materials. The reason is not 
far to seek. These commodities are in the list 
of low-rated goods in the Railway tariffs and 
road transport is not interested in carrying 
them. Therefore, the increase itself on diesel 
oil will not affect, in my opinion, to any 
extent the movement of food or industrial raw 
materials. 

It is, therefore, abundantly clear, in my 
submission, that the hon. Minister's approach 
in the matter of Indirect taxation is essentially 
a socialistic approach, although he has not 
shouted it out in his speech, as has been 
demanded by some hon. Members. 

Similarly, in the matter of direct taxation, 
any fair and impartial observer will not fail to 
notice that the proposals do not in any way 
favour "big business" or "monopolist 
aoncerns"—expressions   which      have 

become the stale stock-in-trade ir some 
corners of this House. I wil not go into 
details with regard t< direct taxation, but I 
would only men tion the increase in wealth 
tax 0: individuals and Hindu undividec 
families and withdrawal of exemp tions in 
expenditure tax by tighteninj the existing 
law. These are steps ii the same direction—
higher taxes 01 the higher income groups 
withou affecting the present tax position ii 
respect of those less favourably placec in 
life. That is the spirit underlyinj these 
proposals, and that is the spiri which inspires 
the policy of the Government today. 

Then, again, as a measure of simpli 
fication of company taxation, a com bination 
has been proposed—combina tion of the 
income-tax and supertaj rates and the net 
incidence of then present taxes on income, 
exces: dividends and wealth. This will meai 
no reduction in the revenue fron company 
sources, as has been alleget from the 
Opposition Benches. Th< new rate of 
advance tax payable b: the companies under 
section 18A o the Income Tax Act will 
secure t( the Exchequer the same revenue a: 
is at present derived from the taxes 01 the 
wealth and profits of companies The wealth 
tax and excess dividend: tax as such will, 
therefore, be abolish ed by this combination 
to attain simplification and better realisation. 
I this arrangement results in a fall ii revenue 
or substantial loss to thi shareholders, then 
the criticisn directed from two opposite angle 
might both be justified. But neithe of these is 
likely to happen. It would therefore, appear 
that the current rati has been sought to be 
maintained no only of taxation on 
companies, bu also on dividends receivable 
by share holders. It is a point which wa: very 
strongly stressed by my esteemec friend, Shri 
R. P. Sinha. What i: wrong with that, one 
may ask in al humility. An hon. Member ha 
declared that businessmen will nov evade the 
wealth tax by shiftinj their personal wealth to 
corporati companies, and it was only 
providinf 
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an avenue of tax evasion. Could there be a 
worse misunderstanding of the entire 
position? If businessmen will shift their 
personal wealth to corporate companies, 
surely the wealth will not be burried under the 
floor of the company's offices or stowed away 
in the secret chambers of their office safes. 
The personal wealth of businessmen will be 
converted into shares and will at once become 
liable to individual wealth tax chargeable 
personally on the businessman hrmself. 
Shares are as much a part of personal wealth 
as cash and securities deposited in banks or 
stored at home. How can the merger of 
company wealth tax in the income-tax and 
supertax payable by companies create an 
avenue of tax evasion by individual 
businessmen, one fails to see. On the other 
hand, if wealth comes out in the open and is 
invested in shares, it at once becomes easily 
detectable for the purpose of wealth tax. 

Now, Sir, coming to other ways and means 
for meeting the deficit, external assistance and 
treasury bills may save the economy for the 
time being and satisfy its immediate needs. 
But the emphasis must always be on internal 
resources through direct monetary assistance 
from the people themselves. I would, 
therefore, invite the attention of the hon. 
Minister to private reserves of hoarded gold 
and the intensive and extensive utilisation of 
the small savings campaign. During my recent 
tour of some urban areas in Calcutta, I have 
noticed the psychological response of the 
people to our appeal for small savings. • It 
was a heartening experience. The Government 
officers in charge of the campaign have also 
been quite helpful and co-operative towards 
non-official efforts. I would, therefore, appeal 
to the hon. Finance Minister, as a great 
popular leader, to take the lead in organising a 
mighty non-official organisation to push the 
small savings campaign and to mobilise our 
internal resources to the fullest possible 
extent. I would also invite the fullest co-
operation of all parties in this great national 
task. 

May I also make another suggestion for the 
consideration of the hon. Finance Minister? Is 
it not possible to devise a compulsory savings 
scheme to be applicable to our civil servants 
of all ranks and grades consistent with their 
present needs and requirements? I remember 
that in 1949, shortly after our assumption of 
full responsibility, financial strains of a 
serious character developed in our .economy. 
At that time, Sardar Patel called upon the 
higher-paid officers and staff to contribute 
their share in the solution of the difficulty. By 
a system of voluntary cuts on the salaries of 
the highest paid officials and by a system of 
provident fund contribution applicable to 
others down to a certain level, Government 
servants in civil employ came forward to the 
assistance of the nation. I am not suggesting 
any voluntary cut or a compulsory cut in their 
salaries now, but I do suggest that a 
compulsory savings scheme may now be 
introduced by Government in respect of the.r 
staff for their mutual benefit. This will open 
out a sure and fruitful avenue which may 
augment our resources to a substantial extent, 
while contributing to the savings of the civil 
servants. 

Sir, I do not desire to go very deeply into 
this question any further. I would also suggest 
that such surplus personnel in Government 
service might be diverted to many new offices 
and State Corporations which are being 
brought into existence. In this way, 
considerable saving may be made without 
actual retrenchment of the large body of 
Government servants who now find 
employment under the Government. 

Sir, before I conclude, may I draw the 
attention of two or three Ministries to some 
particular grievances which have occurred to 
my mind? The Farakka barrage, which has 
agitated Bengal for many years past, is now 
nearing completion, so far as the preparation 
of the technical part of the scheme is 
concerned. There has been no provision in the 
Budget 
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because there could not have been any, but 
may I request the Finance Min.ster to 
consider whether in the next year's Budget 
some provision may not be made so that the 
much needed barrage and irrigation project 
can be given effect to? 

There is another matter to which I would 
draw your attention, and that is the salinity of 
water in the river Hooghly. That has become a 
problem of supreme .importance and a danger 
to the Calcutta Port. I think the time has come 
when the Ministry of Irrigation and Power had 
taken greater notice of this question of salinity 
which also interferes with our railway 
administrat.on every summer. 

Now, Sir, the other question is one on 
which Mr. Rajagopalan, Parliamentary 
Secretary to the Minister of Information and 
Broadcasting, spoke last week, the question of 
the Amrita Bazar Patrika of Allahabad. Sir, 
the Amrita Bazar patrika is being run by a 
limited company. Now the District Magistrate 
considered that they had published one or two 
issues or a few issues before the 
authentication of their declaration, which they 
had asked for, and as such the advice of the 
Min stry was sought. The Ministry advised 
that the law should take its own course. I 
quite agree, and nothing would be more 
correct than that. But is there anything 
standing in the way of a speedy grant of the 
authentication so that the paper may once 
again be started? The Amrita Bazar Patrika is 
a paper of standing, pos tion, and has been of 
great national service in the past. Is there any 
necessity that its publication should remain 
suspended for any length of time because the 
authentication is not forthcoming? 

May I conclude, Sir, by drawing attention 
to a few more aspects of our financial position 
today? I have been very glad to find that some 
observations have been made in very 
responsible  quarters  so  far    as    our 

Plan projects and their execution are 
concerned. I shall quote the recent words of 
these observers from foreign lands, not as 
chits and certificates for inducing seli-
compiacency in ourselves or in our officers 
but as impartial assessments of our work and 
mission, comparing Ind a with the 
neighbouring country, Pakistan. Giving 
evidence before the House of Representatives' 
Foreign Affairs Committee on the U.S. 
Assistance Programme to India and Pakistan, 
the U.S. Under Secretary of State for 
Economic Affairs told the Committee on 
January 29 last that he thought that the Indian 
development programme and the pushing up 
of development in India was probably the 
most important economic programme we had 
anywhere in the world. He also says that India 
is further advanced on the path than Pakistan. 
They have individuals able to organise, plan 
and operate. They need capital and they have 
a tremendous country with 400 million 
people. And mark these words: "As they go, 
all of Asia and Africa will go." 

Members of the Russian Mission under the 
distinguished leadership of Mr. A. A. 
Andreyev, Member of the Presidium of the 
Supreme Soviet, only last week in Calcutta 
expressed himself in no uncertain terms. They 
were impressed with the development projects 
shown t"i them so far, and they enquired 
about the plants and their capacity and 
whether other similar ventures were going to 
be taken up. 

(Time   bell  rings.) 
Now, Sir, we have been optimists all our 

lives with faith and confidence ;n our great 
national venture even in the darkest days in 
the past. Let us not lose heart, fail or falter in 
carrying forward that venture to its successful 
fruition at this turning point of our nation's 
history. 

SHRI HARIHAR PATEL (Orissa): Mr. 
Deputy Chairman, the hon. Finance Minister 
deserves to be thanked for one notable 
welcome feature in the Budget which he 
presented, and that is that there is no new 
proposal 
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for taxation. We have already had a lot of new 
measures of taxation in the past few years, 
and we have almost reached the point of 
saturation. Any new proposal this year would 
have certainly engendered a feeling of much 
resentment amongst the people, and I must 
say that the hon. Finance Minister has done 
well in taking note of this factor. Just as the 
stage has come when we are advised to 
consolidate our development projects which 
have been completed already or which are 
nearing completion and make them yield their 
best, so also I feel the time has come when we 
must consolidate our existing tax measures 
and make them yield their best. By saying this 
i do not suggest that the tax measures should 
be made regressive. Rather I suggest the 
opposite. We should properly analyse and see 
that, if the existing tax measures are at any 
stage or in any place regressive, then we 
should modify them and make them suitable 
so that the measures are actually progressive 
ones, because in the ultimate analysis all our 
Plans and all our activities are for the people's 
progress. No tax measures should be 
regressive or should hit hard the common 
man. It will now be profitable to examine the 
hon. Finance Minister's Budget bearing these 
principles in mind. 

For a proper appreciation of the Budget it 
is of course necessary to review the year that 
is passing, and the hon. Finance Minister has 
of course presented us with an Economic 
Survey Report for the year 1958-59. This 
report gives us a very gloomy and dismal 
picture. It speaks of the decline in agricultural 
production to the lowest since 1953-54, 
slowing down of the rate of growth of 
industrial production, foreign exchange crisis, 
smaller stepping up in aggregate investment, 
slackening in internal demand of industrial 
products, worsen ing of employment 
situation, soaring prices, setback in exports, 
growing imports, and what not. The country 
has about 20 million people who hardly have 
an hour's work a day, 27 million with less     
than  two    hour's 

work, and about 45 million with less 
than four hour's work a day, as 
revealed by Dr. Mahalanobis in a 
recent speech which he delivered. 
Besides these facts the dangerous port 
ents now are more and more external 
finance and limitless borrowings. It 
will not be incorrect if I say that the 
year under review has thoroughly 
exposed the hollowness of our plan 
ners and the loose grip of our plans. 
The hon. Ministers have always been 
trying to explain away any setback or 
shortcoming or any untoward happen 
ing as owing to unexpected and un 
foreseen events taking place. They 
never try to realise that in a planned 
economy there is little room or scope 
for any accident to happen. There is 
no scope for unforeseen or unexpected 
things to happen. The only unfore 
seen thing that can happen is getting 
unavoidably involved in war. To 
make mention of any other factor as 
unforeseen or accident is just an 
admission of inefficiency and lack of 
foresight. What is the necessity of a 
plan if we always try to explain away 
everything—every shortcoming and 
every failing—as unforeseen and un 
expected? The British have never 
had a plan in the sense we are now 
having. Yet,     they     have     been 
progressing through experimental methods. 
We could have followed the same path. We 
could have very well saved our expenditure 
on planning if the Plan becomes ineffective. 
It is most necessary that the Government 
should take steps and be determined to see in 
what manner the Plan is made accident-proof 
and that r.c unforeseen or untoward thing 
happens and we march ahead as scheduled. 

The hon. Finance Minister has also tried to 
explain away or minimise things by saying 
that ours is a crisis of development. My 
humble request to him is that he should not 
try to deceive himself and also dupe all of us 
along with himself. I am rather inclined to 
view it as development of a crisis until and 
unless efficiency and economy are achieved 
everywhere. In fact, excepting investments in 
some projects in the industrial sector—say, 
the steel plants and some major irri- 
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[Shri Harihar Patel] gation works and 
power projects—I will say that investment in 
many-other projects are rather ill-conceived 
and fruitless. In many instances, they are a 
mere wastage. Our hon. Prime Minister has 
all along been proclaiming loudly about 
investment in humanity. I do not deny his 
arguments and I do not question his noble 
intentions. But I complain that he is unable to 
perceive and naturally check the laxity, the 
corruptive influences and several vices also 
that are becoming invested in humanity owmg 
to failure in seeing that the allotments are 
properly and effectively utilised. Even after 
eight years of toil under our Plans, the people 
do not feel enthused or encouraged. It is a 
very serious fact which should be taken note 
of by the Government. But I regret to say that 
they have made it very small factor and they 
try to dismiss it with an explanation that it is 
all wrong with the people themselves, and 
that the Government is not to blame. I would 
like to say that they should not feel like this; 
rather, they should take it as an indictment 
upon them that they have not been able to 
lead the people properly and that they have 
not been able to prove the efficacy of their 
methods, the efficacy of their manners and 
their ideology. It is high time that they 
thought about suitably modifying those 
things. If they analyse their conduct and 
activities during the past several years, I am 
convinced that they will gather enough 
strength to march ahead in the future years 
with stronger determination and confidence. 
We are on the eve of formulating the Third 
Five Year Plan and we wish that they should 
not miss this occasion. 

Coming now to the Budget Speech of the 
hon. Finance Minister, I naturally longed for 
a realisation of the necessity for increasing 
efficiency and economy everywhere, not from 
the point of view of our economic situation 
only, but also for the reason that in  that way 
only    Government    can 

inspire confidence in the people and give them 
proper incentive and zeal to march ahead. 
Government must remember that condonation 
of—what to speak of indulgence in—
inefficiency is encouragement to delinquency 
and delinquency results in crime and criminal 
behaviour. The growing indiscipline, 
discontent, desperation and defiance today in 
the country are rather owing to this factor and 
not to political parties and their professions as 
hon. Ministers are always prone to think. Party 
is but a multitude of individuals and if the 
individual is assured of a fair deal, there can 
be little for the parties to complain of, I am 
afraid I should express myself a little more 
elaborately so that I may not be 
misunderstood. To cite one instance, I would 
say that for the same work of removing 100 
eft. of earth, the contractors under the 
C.P.W.D. get one rate, the contractors of the 
State P.W.D. get one rate and the Revenue 
Department grants them another rate. The 
difference sometimes is more than Rs. 10. But 
the labourers working under these contractors 
almost get the same amount of wages. So, you 
can well see how the major portion of the 
money is going into the pockets of people who 
actually do not toil and whenever a question is 
posed for increasing the wages of the 
labourers, we are told that increase in wages 
will result in economic problems, the prices 
will soar up and a lot of hotchpotch will be 
there in the country. But they do not realise 
that actually the money is going into the 
pockets of some individuals. Instead of going 
to undeserving people, it should come to the 
toilers actually. That is the point, and they do 
not even try to explain that. In fact, I feel that 
the present Government is rather guilty of one 
fact—"one who tries to please everyone 
pleases none" and they have been doing that. 
It should have tried, in the first instance, to 
tackle the problems of the poor people. There 
should have been schemes and projects in 
which they would have found a place so that 
they could 
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earn their food and clothing and a livelihood. 
Instead of that, our Government always thinks 
in terms of grand projects and schemes—all 
on a gigantic scale. I regret to say that in the 
present circumstances, in the present structure 
of our society, the benefits from all the 
schemes are naturally grabbed by the 
comparatively intelligent people in the society 
and the poor people are as they were. 

Government spend, but they do not spend 
well. That is my complaint. People feel a 
sense of injustice everywhere and that brings 
about so many undesirable situations and 
results. We have already passed eleven years 
after our independence, but the primary 
demands of the people—food and cldthing—
still remain unsolved. We are still imparting 
foodgrains to feed our people and it should be 
regarded as a slur on our part. Hon. Ministers 
repeatedly say that the best attention should 
be devoted to agriculture, but we find little in 
practice. There is absolutely no scheme for 
increased production. Every year we are 
allotting large funds for the import of 
foodgrains. As a matter of fact, agriculture 
should supplement industry or rather it should 
help the growth of industry. In our country 
which is mainly agricultural, it is really 
regrettable that there has been little 
development of agriculture and still we are 
thinking of progress and that we have 
achieved progress during the past years. If 
one goes through the volumes distributed to 
us. one will see that there is absolutely no 
concrete scheme or there is nothing 
elaborately described in these books about 
agriculture. We are told that rural welfare is 
allotted so much. 

SHRI V. PRASAD RAO: But the papers 
weigh twenty-seven pounds. 

SHEI HARIHAR PATEL: Simply the 
outlines are there, but we do not find any 
scheme. As such we are at a loss to decide as 
to what we are to say about these    things.    
Instead    I 

would have been happier if there would have 
been indications regarding details of the 
development schemes, especially this 
investment in humanity. It is a very good 
term, inspiring term but, in fact, expenditure 
on this score is very very discouraging and 
corrupting, so to say, because absolutely there 
is no check on the expenditure. The men in 
charge of implementing the projects are not 
men of unquestionable character, and they 
have been doing something which rather fills 
the people's hearts with despair and gloom 
regarding the future of the country, because 
we are borrowing money and wasting it, so to 
say, as if we do not achieve the results we 
desire, it is to be described as wastage. 

Looking into the Budget one will see that 
there is indication of decrease in receipts 
under many heads during the year 1959-60, 
but at the same time there is indication of 
increase in expenditure. Some of the items 
have been reasonably explained, as to why 
there is decreased income and increased 
expenditure, but regarding other items I am 
sorry to say that the increase in expenditure 
has been generally sought to be explained 
away as normal growth. I do not understand 
what this normal growth is. and it has not 
been explained also. It is not at all a 
satisfactory explanation, and the fact remains 
that increase in expenditure on unproductive 
heads is a dangerous portent regarding 
development. Inordinate rise in expenditure 
has been even indicated under the heads 
Police, Jails, External Affairs. Audit, Civil 
Expenditure, etc., and there is the scanty 
provision for agriculture. These are some of 
the discouraging features of the Budget. There 
is no explanation regarding the expenditure to 
be incurred under the head Co-operation and 
Community Development. The speech of the 
hon. the Finance Minister is, so to say, 
soulless and uninspiring. 

DR. B. GOPALA REDDI: YOU mean S-O-
U-L or S-O-L-E. 
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SHRI HARIHAR PATEL: Soulless. It 

appears like a catalogue of our small 
achievements here and there, and if I may be 
excused for saying so, it just helps us in 
recollecting what we saw in the 1958 
Exhibition, the posters, placards and some of 
the exhibits. 

SHRI SANTOSH KUMAR BASU: You 
want propaganda in a financial statement? 

SHRI HARIHAR PATEL: No, that is what I  
am    complaining    against. 

Then looking at the investment and return 
from State undertakings. I would say it spells 
bitter chill. Then, the rise in the cost of 
collection of taxes is more than what it should 
be, and there is no attempt to minimise the 
expenditure on collection of taxes. 

Now coming to discuss about the taxation 
measures, Sir, I would simply confine myself 
to say that the duty imposed on refined diesel 
oil, and on motor vehicle tyres, etc. will 
seriously affect the problems of transport and 
the workers connected with it as well as the 
common man. If the hon. Minister has done 
this to protect the railways in earning better 
income from transport of goods, I will say 
that he has done a mistake. The railways are 
losing income from transport of goods 
because of their carelessness, inefficiency and 
negligence, and by giving this protection the 
railways will be rather encouraged to be more 
inefficient. The hon. the Finance Minister 
should remember that we have not an 
extensive and intensive system of railways 
and the people in the interior of our country 
depend more on road transport. As a result of 
this duty the prices will rise up, and the 
common man will be affected thereby. This 
will also result in more hardship to the 
undeveloped regions of the country because in 
my State of Orissa especially, the railway 
system is very unsatisfactory. The entire 
interior region of my State of Orissa is 
without railway, and so I would request the 

non. tne finance Minister to look to this 
aspect, and it would have been better if this 
duty had not been imposed. 

With these words I thank you for the 
opportunity given to me. 

SHRI H. P. SAKSENA (Uttar Pradesh) : 
Mr. Deputy Chairman, Sir, this Budget 
presented on the 28th of last month has been 
described in many respects. One definition 
that has been advanced of the Budget pro-
posals is this that it is an uninspiring Budget. 

SHRI V. PRASAD RAO:    Insipid. 

SHRI H. P. SAKSENA: Now, Sir, as the 
proverb goes, you can take a horse to water 
but you cannot make it drink. Similarly, Sir, if 
people are not capable of being inspired, then 
what is there to inspire them at all. Sir, I was 
inspired personally very much when I read 
only the other day about the inauguration of 
the Bhilai and Rourkela steel plants and about 
the third steel plant which is also going into 
production soon. I mean that at Durgapur. 
There are so many instances all over the front 
just now for people to get inspired, and if they 
do not get inspired by them, I wonder what 
other type of material can be provided to give 
them some inspiration. 

DR. B. GOPALA REDDI: Nothing else. 

SHRI H. P. SAKSENA: Sir, I have got my 
own comments on the Budget, and it is this 
that it may be one thing or the other, or it may 
not be one thing or the other at all, but it is not 
a poor man's Budget. It is not a poor man's 
Budget, I repeat, and I am a representative of 
the poor, and if I find that there is no 
provision made for the amelioration of the 
present-day overtaxation in this Budget I am 
very much distressed because the poor man 
who is groaning under excessive taxation has 
not been promised any relief. If there is 
anything, there is some sort of additional 
taxation—of course 
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it is to a very limited extent. I was longing to 
see the present year's Budget; it was hoping 
against hope, I admit, because in these days of 
planning, there is no probability, there is no 
possibility of any amelioration of the 
sufferings of the poor man. It is all for 
posterity that we are planning and exerting 
ourselves, and the difficulty arises for a poor 
and a hungry person, who has no food to eat, 
who has no clothing to cover himself with, and 
who is shelterless. When these people cry 
aloud, what is there to console them with? 
There is nothing which we can provide them 
with, to say that things will go better and bet-
ter. But even today the hon. Food Minister 
tried to pour oil on disturbed water. It is no use 
telling a hungry man that the rice crop is a 
bumper crop and the forecast about the Rabi 
harvest is very reassuring and bright. It does 
not fill an empty stomach. What we are 
concerned with is the present condition of the 
people of the country under our national 
Government, for which I longed and cried 
aloud from a thousand platforms, namely that 
as soon as we get Swaraj, with the political 
emancipation, rivers of honey and milk would 
flow in our country. 

SHRI SHEEL BHADRA YAJEE (Bihar): 
Were you preaching like this? 

SHRI H. P. SAKSENA: Yes, during all 
these long years of the Civil Disobedience 
Movement, Non-co-operation Movement and 
the Quit India Movement. If you think it was 
an offence on my part, of course, I am guilty 
of that. Yes, I had been doing ft all along 
since 1921. 

DR. B. GOPALA REDDI: Ganga and 
Jamuna. 

SHRI H. P. SAKSENA: I was speaking 
neither of Ganga nor of Jamuna. All these 
rivers are of no use to us. In spite of them our 
production has become lesser and lesser than 
what it was. 
Our Food Minister was today complaining 

that this year, the last year and the year before 
last were    bad 130 RSD—7 

years for agricultural production. For him 
every year that comes or every year that 
passes is a bad year . . . 

SHRI V. PRASAD RAO:    Except the 
present year. 

SHRI H. P. SAKSENA: .... and inauspicious 
year. I am very much fed up with these 
statements and assertions of the hon. the Food 
Minister and the only conclusion that I have 
been able to arrive at is that it is very difficult 
for a common man to make the two ends 
meet. There was no difficulty like this during 
the time of the late Shri Ran Ahmad Kidwai, 
no difficulty at all. Food was in plenty; he 
could produce food by his imagination by his 
initiative and by his own personal effort. He 
was not a believer in statistics and all that. He 
produced food from his own fertile brain. 

 
SHRI H. P. SAKSENA: Sir, with regard to 

diesel oil, I have received many 
representations. I am glad that there is a sort 
of promise in the speech of the hon. the 
Finance Minister that he is thinking . . . 

SHRI V. PRASAD RAO: Where? 

SHRI H. P. SAKSENA: Not in his speech 
but the newspapers indicate that something is 
going to be done in that respect. I am glad 
because it is a commodity which is being used 
by the cultivators as well as the trucks and 
buses. Of course, with the latter I am not in 
very great sympathy. Certainly it requires a 
change in the case of cultivators and 
agriculturists with whom I have got cent per 
cent sympathy. Of course, it can be done only 
by the other House and not by our House. 

Sir, I am worried about these pious 
platitudes saying day in and day out that the 
national income is mounting, that per capita 
income is rising and that the standard of the 
people is very much high now as compared to 
what 
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[Shri H. P. Saksena.] it used to be. All 
these things, I submit, should have found a 
reflection in the way of life of the people but I 
do not see any reflection in their lives. 
Therefore, I am fed up with these things. 

Sir, the major problem which remains 
unsolved up till now is the question of 
unemployment, especially the problem of the 
educated unemployed whose number is rising 
day after day and year after year. This is a 
very dangerous weapon with which we are 
faced and we shall have to put in our whole 
soul m this business and solve this problem. It 
is from this middle class \hat frustration 
grows and develops in such huge dimensions 
that it envelops and encircles the entire 
atmosphere, whether it be this Government or 
any other government. 

My hon. friend, Mr. M. C. Shah, whom I 
look upon as an expert in finance, complained 
of the rise in our deficit financing. Now, as 
the financiers know and my hon. friend Dr. 
Reddy knows full well, deficit finance is a 
dangerous weapon. It should not be so 
loosely and easily handled as it is being done 
for the last so many years by our 
Government. That probably has added to the 
inflation that we find these days. 

Sir, I am sorry my- friend, Mr. Jaswant 
Singh is not here; I wish he were here. He 
suggested the scrapping of the prohibition 
laws. To him I have to make a submission, 
and it is this. The days of White Horse 
Whisky and XXX Brandy and Champagne 
are all gone so far as India is concerned and 
they are not going to come back again. So, for 
heaven's sake he should not dream of 
bringing that age again to India. 

Similarly, Dr. Variava spoke about the re-
imposition of salt tax. Salt tax is a thing 
which cannot be dreamt even at least so long 
as I and people of that generation which look 
upon the Dandy March as   a historic march 

of Mahatma Gandhi are alive. Therefore, it is 
useless to talk of these thing in a financial 
budget when we are face to face with very 
serious difficulties of which I am perfectly 
conscious. That is why I had suggested in the 
year 1952 to my Communist friends, who 
opposed the First Plan, that if they were so 
chary to call it 'a national plan', I suggested to 
them to cal it 'a rational plan'. Sir, I stuck to 
that view, and I am glad that due to my efforts 
they have all enthusiastically and universally 
supported not only the First Five Year but 
also the Second Five Year Plan. 

I hope that when we come to talk and 
debate upon the Third Five Year Plan, they 
will come forward with greater enthusiasm 
and with greater confidence at that in 
supporting the Third Five Year Plan.   Thank 
you. 

SHRI LILA DHAR BAROOAH (Assam): 
Mr. Deputy-Chairman, Sir, in rising to 
support the Budget for the year 1959-60, I 
want to congratulate the hon. the Finance 
Minister on presenting the Budget, with the 
proposals of an increase in indirect taxes, and, 
at the same time, he has not placed any 
unduly heavy burden on any section of the 
public. 

I was listening very carefully to the 
different arguments put forward by the hon. 
members of the House. I hold the view that 
the Finance Minister has tried his level best to 
do according to his capacity. He has tried to 
rationalise the tax system. If you look into the 
Budget, you will find that the Finance 
Minister has provided funds for all 
development works in the country including 
art and culture. As a result of financial 
assistance provided by him for the 
development of khadi and village indusfries, 
the production has shown a steady increase 
every year. In my opinion, Sir, the 
Government has constituted too many Boards 
for the development of cottage and village 
industries products, namely, the All-India 
Khadi and Village Industries Commission, the 
All-India Central Silk 
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Board, the All-India Handloom Board, the 
Handicrafts Development) Corporation, etc. 
In order to avoid duplication of work, I think 
sericulture may be included in the programme 
of Khadi and Village Industries Commission 
as silk is also included in khadi. 

Mr.    Deputy-Chairman, Sir, I feel, that one or 
two items of the indirect taxation   proposals,   
namely,   refined diesel oil and vaporizing 
oil—increase from 40 naye paise to 80 naye 
paise per   gallon;    low-speed    diesel—from 
Rs. 40 per ton to Rs. 50 per ton; motor vehicle 
tyres—from    30 per cent, ad valorem to 40 per 
cent,  ad valorem, would hit the road transport 
industry directly in Assam, because the price of 
high-speed diesel  oil,  spare parts, motor 
vehicle tyres and motor vehicle accessories is 
higher in Assam than in other parts of India.   It 
is a known fact that road transport offers the 
public   and   the   trade  many   advantages 
over transport by railways.   Especially, the 
people of Assam   are   getting more    help 
from the road transport industry in marketing 
their   products without any loss than the    
railways. Out      of      1,840      miles     of     
new lines     sanctioned     by     the Railway 
Ministry      not       a        single      mile has 
been included in the Assam State in the third 
year of the Plan but road transport in  Assam,  
which  is  owned by the middle-class people, 
has rendered a great   service   to   the   public, 
especially in rural areas^ under great sufferings 
from all sorts of restrictions from mobile courts 
and Police authorities.        The  transport    
operators    of Assam will be directly hit and 
will be the worst  sufferers  because formerly 
the tyres of motor vehicles generally could 
cover about 3,000 miles but now-a-days a tyre 
could cover hardly 1,200 miles in Assam, as 
there are very few surface roads in the State, 
for which the transport operator has to suffer a 
great loss due to heavy wear and tear of their 
vehicles. 

I am glad, Sir, that the Ministry has made a 
budget provision for construction and 
development of roads other than highways in 
the Union Territories 

and for certain special roads in the Jammu and 
Kashmir State and Assam. But, Sir, I would 
like to mention here that there is a great 
demand from the people of Assam as well as 
the Government of Assam for the 
development of the North Trunk Road from 
Dhubri to North Lakhimpur, which is the only 
link road to the Subansari Frontier Tract. 
Further, the Government of Assam has also 
moved for the approval of the Government of 
India to the scheme of construction of a bridge 
over Bhogdoi river in 191st mile of the Assam 
Trunk Road and I hope the Central 
Government will try to implement these two 
proposals from the provisions of Rs. 9 crores 
that has been made in the Budget estimates of 
1959-60, for the construction and deve-
lopment of roads classed as national highways 
in various States all over India. 

Sir,  although the Finance Minister is trying 
to do something for the development of the 
country, the people of Assam feel that Assam 
has not been getting  a  fair  share of the 
different development    projects.      There  is  
a feeling in this small and undeveloped State 
that the    Central    Government is always 
trying to accommodate the most advanced and 
developed States having    more    
representatives in the Parliament and in the   
Cabinet.      Of late we have  seen  that  even  
States having  the highest representation  in 
the service as well as in the Central Cabinet 
are criticising the Government for not getting 
their due share.   But we have our faith in our 
Government and yet we would like to place 
our humble demands before them so that they 
may not forget our prayer at the time   of   the   
implementation of the plans due to heavy 
pressure   of   the well-represented States.   For 
example, we    understand    that    although    
the Refinery   Project   Report   Committee 
submitted their views in their project report in 
favour of Assam for a big refinery, the 
Government of India has given approval  to 
the programme to set up two oil refineries, one 
in Assam 
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[Shri Lila Dhar Barooah.] and the other in 
Barauni in North Bihar. Then again when the 
expert site selection committee recommended 
a site for the refinery at Silghat, the Central 
Government has selected another site on the 
Amingaon side of Gauhati over which the 
refinery authority could not come to any 
decision till the receipt of the final report of 
the Rumanian experts. From this you can see 
how the Government is following expert 
opinions. I hope the Government will try to 
expedite matters to remove public suspicions. 

Then, Sir, the Government of Assam has 
recommended to the Government of India a 
scheme for the production of electrical energy 
by utilising a fraction of Naharkatiya natural 
gas and has also forwarded the project report 
prepared by the Japanese firm. There are also 
other proposals for utilisation of this gas. I am 
glad that the Central Government has also 
considered the best utilisation of this gas. 

Then, Sir, the Brahmaputra river is known 
for its acute flood problems. A sum of Rs. 10-

16 lakhs has been provided for expenditure on 
investigation in the Budget provision of 1959-
60. But we are surprised to know that the 
entire expenditure is recoverable from the 
Government of Assam. I hope the Central 
Government will also bear 50 per cent, of the 
cost. 

Perhaps the Government of India is aware 
of the fact that T.B., Leprosy and Cancer 
diseases are spreading very rapidly in the 
State of Assam. The public of Assam is trying 
to establish a Cancer Hospital with the help 

of the Assam Government and I hope the 
Centre will also try to help this enterprise 
from the scheme of the Second Five Year 
Plan. 

Under small savings, the Finance Minister 
has shown a credit for a net receipt of Rs. 100 
crores. He has also stated that the net 
collection from small savings has been 
steadily rising. The collections were 
exceptional owing to the special drive 
undertaken by some of the State 
Governments. The decision for allowing the 
sale of Treasury Savings Deposits Certificates 
through agents on commission basis has 
created a great esthusiasm among the public. 
For this the Finance Minister deserves 
congratulations. 

Lastly, Sir, I would like to bring to the 
notice of the hon. Minister through you that 
the Government should pay serious attention 
to the development of not only the major 
projects of the developed States but also quite 
a few of the minor projects of the undeve-
loped States so that the country may develop 
very soon and at the same time the people of 
the undeveloped States may feel that the 
Government is doing something for them. 
Thank you. 

MR. DEPUTY-CHAIRMAN: Is the House 
prepared to sit for one more hour? 

SEVERAL HON.  MEMBERS:   No, Sir. 

MR. DEPUTY-CHAIRMAN: The House 
stands adjourned till 11 A. M. tomorrow. 

The House then adjourned at five 
of the clock till eleven of the clock 
on Tuesday, the 10th March 1959. 


